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SHRI KARTIK ORAON (Lohardaga):
At the outset, I would like to welcome. ...

MR. CHAIRMAN : The hon.
may continue his speech tomorrow.

Member

17.04 hrs.
DISCUSSION RE. FLOODS IN ASSAM

MR. CHAIRMAN : The House will now
take up the discussion on devastation caused by
the recent floods in  Assam and the measures
taken by the Government to meet the situation.
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SHRI HEM BARUA (Mangaldai): Iam
thankful to you for kindly allowing this discus-
sion on the devastation caused by the floods in
Assam and the measures Government have
taken so far. Trueitis that Assam isone of
the most neglected parts of India, although the
strategic importance of the State is recognised.
The problems of Assam are viewed with
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indifference, callousness and apathy by this
Government. As a result, prices are spiralling
up in the State. There is scarcity which
haunts the State like a nightmare. On the
top of the floods, earthquake has also occurred,
To capit all, the strike by railwaymen in
Siliguri has dislocated traffic. All these things
have affected the economy of the State by
raising the prices and by creating a sort of arti-
ficial scarcity in the State.

When I said that Assam s one of the most
neglected parts of India, I have reasons for it.
When the Chinese aggressed on us, our Prime
Minister at that time did only one thing: he
broadcast a message of farewell to the people
of Assam, This has gone deep into the hearts
of people there and  they will never forget it,
The people of Assam had expected from the
Prime Minister defence measures, not a fare-
well message broadcast over A.LR.

Floods are worse than foreign aggression.
They are a regular feature in Assam. Floods
visit the State not once and twice but even
thrice a year. The devastation caused is
indescribable. Could not their intensity be
reduced to a minimum by careful planning ?
They could have plugged the vulnerable points
there which they have not done. There s
technological development in the world and
the gap between earth and moon has been
narrowed down. But to say that we cannot
apply technology to abate the intensity of floods
in the State is entirely wrong.

I do not want to give a detailed account of
devastation caused by floods in the State. But
the fact remains that granaries and cattle have
been washed away, paddy fields have been sub-
merged and washed off, embankments have
been broken. According to the Minister himself,
there were 14 breaches, and 12 cuts in embank-
ments, Now what has happened ? Some 3
million people have suffered because of these
floods. As an aftermath of the floods, cholera
has broken out inthe Barpeta sub-division,
which is represented by Shri F. A. Ahmed. 15
people have died there ; there was one death
in Sibsagar, total 16 dead. The immensity
and fury of the floods was so much that the
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Army had to be called out in Sibsagar to cope
with the situation, True,the Prime Minister
gave Rs. 50,000 for flood relief there. But the
amount is so horribly poor and infinitesimal
that it is not even a drop in the ocean. It does
not meet even a fraction of the massive problem
with which Assam is confronted today.

I know
appointed to make suggestions and recommen-
dations for amelioration of the lot of the people.
I say there is no dearth of plans. Plans and
schemes are there galore and these committees
and commissions have alsoc made valuable
But what has happened to
these recommendations? They are conves
niently cold-storaged.

ittces and issions are

recommendations.

You have an investment in cash. At the
same time, it should be supplemented by an
investment in will. Will is lacking, the will
to implement is absent. That is why I say
Assam is treated in a very apathetic way, in a
very indifferent way.

I remember the hon. Minister, Dr. Rao,
went to the USA accompanied by an officer
to study flood control measures taken by the
USA in relation to the Mississippi. He has
come back possibly enlightened, but he has not
applied any of those measures so far as  Assam
is concerned.

Some foreign experts also visited Assam and
studied the problem of floods there. Those
foreign experts have also made certain recom-
mendations and suggestions, but these recom-
mendations and suggestions have not been put
into practice. This is how yearin and year
out floods visit that unhappy State and year in
and year out that State is neglected.

I remember that in 1954 on 5th September
Prime Minister Nehru visited Assam and made
certain suggestions, but those suggestions and
recommendations have been conveniently put
in cold storage and nothing has been done up

till now. I remember that he made a sugges-
tion for a Bramabudra Valley C » but
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been doneso far. Therefore, I say that there
are schemes and plans, but those schemes and
plans are not implemented. Government has
possibly understood the gravity of the problem
and, therefore, I think, the Government has
appointed a threestier authority, and I think,
Dr. Rao is going to speak about it.

The problem of floods in Assam is two-fold.
One is erosion and the otheris inundation.
Erosion has caused havoc. After the floods
recedes, there is the erosion of the river banks
and people suffer because of this. I remember
that from 1954 upto 1967 the Government
spend Rs. 103 crores to combat this situation.
That would come onan average to Ras 7.7
crores a year The Revenue Minister of Assam
has said recently that since 1950 up till now the
state exchequer had to incur a loss of Rs. 150
crores, but nothing has been done up till now.
The floods are there and they create havoc.

We talk of improving agriculture, but what
about the impact of the floods on agricultural
production ? Ten per cent of the agricultural
land is being washed away by the floods. This
is the position. )

The National Flood Control Policy was
announced in 1954. It visualised three major
steps, immediate, short term and long term
Where are the long term  measures
taken? Nothing. Although the Brahmaputra
and the Bara rivers of Assam cover only 27
per cent of the land in that State, the havoc
created by their tributaries like the Pagladia,
Puthimare, Jiabharali, Nona, Dikrang,
Longlai and Katakhal and other feeding streams
is immense.

mecasurecs.

A high level Committee on floods was also
appointed and it said that “the annual per capita
damage is the highest in Assam”. You know
that, yet what have you done? That is the
question that arises in the minds of the people
of Assam because of this devastation. I do not
want to give a description of the devastation
it is too well known to be recounted.

that did not come into existence. For 15 years
the suggestion of Prime Minister Nehru has
been lying in the old files, and nothing has

This year, according to the admission of the
Minister, you bave tospend Rs. 8.6 crores
to combat this situation. At the same time,
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21 persons are dead. In 1962, when the floods
came, 115 pcople died, donot forget that,
Now then, asan aftermath of the floods,
cholera has broken out and as I have alrecady
stated, 16 persons arc dead because of this
epidemic. I have already said that there are
plans and programmes for improving the
situation. Dredging is one of them. I remember
a long time back one of Dr. Rao's predecessors
said in the Housc that the people of Assam
should learn to live with floods; another said
they should build houses on stilts. There might
be some originality in their suggestions. But
these things do not help the people. Ministers
have acrial survey of flood affected arcas in
helicopters or other aircraft and they make all
sorts of promises to the people and unless
they are translated into action, empty promises
do not help.

SHRI ABDUL GHANI DAR (Gurgaon):
In spite of that they are very loyal to Fakhrud-

din’s Congress.

HEM BARUA: Whatever that
might be. I have doubts about the threc tier
authority’s efficacy. It was the Prime Minister
of India who made a suggestion some 15 years
ago on 5 September 1954, If his suggestions
could be cold-storaged like this, recommenda-
tions of this authority can also be cold-storaged.
The Brahmaputra Commission was inaugura-
ted in ‘Gaubati and the State Ministers and
Officials came down from Shillong to Gauhati
for the inaugural ceremony. Two Ministers
flew to Gauhati from Delhi. One Minister
was enough ; whatis the purposein asking
another Minister to fly down to Gauhati. It
is the people who have to bleed through their
nose to pay the DA and TA of the Ministers.
It may sound a minor thing and yet I should
say : what business did two Ministers have
there to fly down from Delhi to Gaubati at
the expenses of the people ? One Minister, Mr.
Fakhruddin Ali Ahmed had to attend a Cong-
ress meeting at Gauhati; he wanted to  attend
that meeting and therefore an official pro-
gramme had to be arranged for him and there-
fore he flew down from Delhito Gaubati.
If they have to do party work, they cando so

SHRI
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with their own money; they should not do
party work using public resources. Ido not
understand this. It is a cruel joke.

There should be steady flow of the waters
in the channels even during the monsoon. It
is said that rainfall was not heavy in Assam;
still the floods were the heaviest. It is true that
the mouth of the Brahmaputra isin foreign
countries. There is also a news item that China
has built a certain nuclear device in Tibet and
dynamited the catchment areas and so all that
water has come down. It is called Tsangpo in
Tibet. They have done it in order to drown
India. Possibly because of that Assam is suffer-
ing from heavy Moods, as also East Pakistan.

SHRI DHIRESHWAR KALITA (Gauhati) :

What is the source of your information ?

SHRI HEM BERUA : Mcteorological data.
Unfortunately there is only one  meteorological
office in Shillong; it functions there even
during the monsoon and there is no warning to
the people in the monsoon or floods affected

arecas,

SHRI JYOTIRMOY BASU (Diamond
Harbour) : They have said that the Chinese

have caused this mischief ?

SHRI HEM BARUA : The Chinese blasted
the catchment areas in Tibet. The meteorologi-
cal department has supplied the data ; this year
the floods have been heavier inspite of the fact
that rainfall was not heavy. Whenever there
are floods in Puthimari or Pagladia or Jiabha-
rali or Brahmaputra, embankments are raised.
I remember in 1954 it was the Ayyangar Com-
mittee that suggested the construction of em-
bankments all along the Brahmaputra. But
now the whole world has dismissed the idea of
cmbankments. After the carthquake of 1950,
the bed of the rivers in Assam has risen. At
Dibrugarh, the bed of the river Brahmaputra
has risen by 10 feet and in other places it has
risen by 18 feet. Whenever the beds of rivers
rise, embankments are built. What about the
embankment ? The whole world has dismissed
the idea of embankments. These embankments
are the sources of corruption and trouble iu
the area in the sense that they bring money into
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the pockets of those who build the embank-
ments ; whether they are the contractors or the
PWD men, it does not matter. It brings money
into the pockets of the men who have the res
ponsibility for building the ecmbankments.
(Interruption) In this country almost every
body is corrupt and the country has degenerat-
ed into the catacombs of corruption. That is
the trouble.

Then what about the catchment arca? Itis
said that the Brahmaputra is located in the
valley of Assam and that the source and mouth
of the river are in foreign countries. But I re-
member that on the floor of this House the
Minister gave us an assurance that he is going
to build retention dams in Assam. What about
the retention dams? Not a single retention
dam has been created up till now, and where
as there are several multi-purpose projects,
they are in the rest of India, there is not a
single multi-purpose project in Assam. Do not
forget that. There is nothing of the sort in
Assam. The rivers in Assam are not being
harnessed. The Brahmaputra alone, according
to official figures, is capable of producing 36
million kilowatts of electricity. Have you ever
harnessed this power? You do not proposc to
do it. You have not harnessed the power re-
sources. There are other rivers that can pro-
duce power like the Kapili valley project.
What has happend to the Kapili project ? God
alone knows. There is a warning on the wall
in Assam. The Ciovernment must not forget it.
I am sorry to say that what is happening has
been forgotten. At the same time, as I have
already said, Assam is a very neglected part of
India. Although it is said that it is part of
India, yet Assam is the most neglected part of
India.

SHRI JYOTIRMOY BASU : The Centre
wants to take its wealth.

SHRI HEM BARUA: It is not only the
Centre, but also all the people from the rest of
India.

SHRI RANGA (Srikakulam): No.
very much in our hearts,

It is

SHRI HEM BARUA: I would say that the
Government should adopt measures to see that
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the floods are controlled in Assam. To say that
it is difficult to control the floods is meaning-
less ; it is erroneous. Of course I know floods
cannot be eliminated lock, stock and barrel.
But the intensity of the floods can be reduced
to the minimum by careful planning ; you can
plug the loopholes at vulnerable points, and it
is for the experts to point out where the vulner-
able points lie,

SHRI ABDUL GHANI DAR: What you
have said is true, but may I ask you a humble
question ? In spite of that, your party voted
always for Indiraji. (Interruption)

SHRI 8. KUNDU (Balasore): He is so
much misinformed. I think he should read the
newspapers correctly,

MR. CHAIRMAN : Order, order. Let us
not waste time. Dr. Ram Subhag Singh.

DR. RAM SUBHAG SINGH (Buxar) :
It is well that Shri Hem Barua has raised this
discussion regarding the flood problem in Assam
on the floor of the House. This is a very timely
discussion, when the problems of erosion and in-
undation are there. The homes of hundreds of
thousands of people are being washed away
every year in Assam both in the Brahmaputra
and the Surma valleys and also in the Barak
arca, about which he mentioned, which is
called the Surma valley area. This situation,
according to me, is mainly the creation of reck-
less cutting of forests in the catchment area of
the Brahmaputra, and all those rivers that
flow in that region, becausc the forests are fast
disappearing from the entire Assam arca. In
fact, in the entire castern region and through-
out the country it is being recklessly cut. But
in that particular area, there is no control over
the cutting of forests in Manipur, Tripura,
Assam or NEFA. The catchment area of Brah-
maputra lies mostly in NEFA and it goes up to
Tibet where it is called Tsang Po. From NEFA,
all sorts of trees are cut indiscriminately. It is
easier for the contractors to cut the trees which
should not have been cut, but there is no con-
trol. There should be greater coordination bet-
ween the Irrigation Ministry and the Agricul-
ture or Forest Ministry as to what type of forest
should be cut, whether there should be any
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mechanised plantation of forests regularly every
year or not. There is jhoom cultivation in the en-
tire castern region, which also recklessly destroys
the forests. The Agriculture Ministry and Irriga-
tion Ministry should coordinate their activities
in controlling the catchment area. I do not
want tosay anything which may be unpalat-
able, but I have noticed that recently in Mani-
pur, Tripura and NEFA—now called Aruna-
chal—and in Assam there is total lack of coor-
dination. Nobody goes to the forest areas. IF
the minister who went to Gauhati to attend the
Brahmaputra Commission function had gone to
the catchment area of Brahmaputra or Barak,
the expenditure would have been worth-while,
Simply going to Gauhati and returning to Delhi
is something which I consider reckless expendi-
ture. Every time it is being paraded. 1 do not
mean anything against any particular ministry
because this has become the fashion. Mr. Chair-
man you know the Kosi area intimately. There
is huge waste of money there. Bharat Sewak
Samaj has been recklessly spending money.

SHRI JYOTIRMOY BASU: You mean
pocketing 7

DR. RAM SUBHAG SINGH: Yes, I mean
that, There was a demand for a commission to
enquire into the reckless spending by Bharat
Sewak Samaj. Every year, all the papers are
full of news saying there was flood control. Dr.
K. L. Rao has been there frequently formerly
as an cngineer and later as minister and he is
quite conversant with that arca. All the time
they say we are going to control floods, irrigate
the areas and carry on afforestation work. But
what is the afforestation work done in Kosi
catchment area 7 Have you succeeded in con-
trolling the floods of Kosi and bringing the en-
tire catchment area or command area under
irrigation ? You have not. Similarly, you have
utterly failed to control the flood of Brahma-
putra. As Mr. Hem Barua asked, is there any
trace of the foundation-stones of the retention
dams ? So much is trumpeted but nothing is
done, Near Gauhati, on the way to Shillong,
they set up a big flood control bhavan. The
bhavan is in existence and expenditure has
been made, but I do not know whether any
work is donc. I waant to be calightencd on that,
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SHRI N. R. LASKAR (Karimganj): Itis
now a hospital,

DR. RAM SUBHAG SINGH: That is
still worse. If the flood control bhavan has been
transformed into a hospital, that is the biggest
tribute that can be paid to this Government
and this ministry. 1 am glad that this has been
pointed out by a member of the ruling party.
I would suggest that you start afforestation
from NEFA. You need not go to areas which
are not within your territory ; you dare not do
so. But you can carry on afforestation work
from our border point up to Pakistan border
where Brahmaputra enters Pakistan or the
Surma wvalley up to the point wherc it enters
Pakistan, If you
are committing a crime not only against that
particular region but against the entire country.
If you do that, you can transform the eastern
region of our country into a paradise in regard
to both agricultural and forest wealth.

do not do that, you

Now no coordinated work is being done. So
far there has been no coordinated afforesta-
tion or flood control work. Though Dibrugarh
‘was one of the best known cities of Assam, it is
being destroyed every year. Though the dike
has been constructed, it is not in proper con-
dition and the promised amount of work has not
yet been done from  top down to the border of
Pakistan. Both crosion and inundation should
be controlled,

Dhubri is being cut every year. T would like
to be cnlightened as to what is going to be done
on behalf of the Government in regard to pro-
tecting Dhubri town and controlling Brahma-
putra from cutting it further. Similarly, other
centres like Neamatighat should be protected.
In North Bengal there was a big flood in Jal-
paiguri last year and even people were washed
away to East Pakistan. There also protection
work should be undertaken and expedited.
Then, this year Tiesta was in flood.
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DR. RAM SUBHAG SINGH : Therealso
it is the same story. In Patna they paraded
that they are going to construct 3 bridge with
a view to fooling the people. Even though the
foundation stone was laid, no work has been
done. What is the good of laying the founda-
tion stone if the work is not to be started ?

st meTemw wgqe ( frmadw ) ¢
gfefadt #t 4F 1

DR. RAM SUBHAG SINGH: I stand
corrected. The Minister also told us that the
Ganga is going to be bridged. I would like to
know when this work is going to be started for
controlling flood in Patna and other areas of
North Bihar.

Famine is a subject which is intimately con-
nected with this subject. South Bihar is affect-
ed by famine this time. There has not been
proper monsoon this year. Therefore, from the
point of view of controlling floods providing
proper irrigation and controlling famine by
introducing rural electrification, we would like
that the entire country should be covered within
ashort time, more particularly Assam. In Assam,
Tripura, Manipur and NEFA work should be
started soon for controlling these things. Also,
the recommendations contained in various re-
ports on the subject should be implemented.

The annual repair work isa sheer waste.
Whenever ther is flood you try to do some-
thing and incur expenditure of crores of rupees
which does not help you in any way. On the
other hand, if you concentrate your activities
on a particular problem in a particular area,
say the Brahmaputra in Assam, and take up
the work in a planned way over a period of two
or three years, it will give you some result. I
suggest Assam because it is a victim of earth-
quakes ; not one earthquake but so many ; even
recently there was an earthquake, though not
of that severe intensity. Ifit is the victim of
carthquakes as well as of floods, you should try
to concentrate your activity and to concentrat-
ed work from Pasighat to the border of Pakistan
and scc that the people who inhabit that area
arc properly protected from floods, their agri-
cultural fields are properly protected from soil
erosion and Government and other forests are
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properly afforested. I trust, the Government
will try to do something in this regard.

The jhooming system as well as the entry in-
to the forest area of unauthorised persons, who
cut forests and settle there, has created the big-
gest people in Assam. Neither the Government
of India nor the Assam Government has proved
equal to the situation. This is a problem which
is ruining Assam, I trust that whatever pertains
to the Irrigation Ministry will reccive the at-
tention of Government.

SHRI LILADHAR KOTOKI (Nowgong) :
Mr. Chairman, Sir, I am beholden to Dr. Ram
Subhag Singh, the Leader of the Opposition,
for ably supporting the urgent need for control-
ling the floods of the Brahmaputra and the
Barak in Assam. That was exactly the purpose
why we sought this discussion,

The motion relates to floods in Assam but
the hon. Member, Shri Jha, raised a point of
order at the beginning of the discussion to state
that floods in Bihar and other States also should
have been discussed. Qur main purpose is not
to ignore the floods in other States but to
concentrate and focus attention on the chronic
problem of floods in Assam and their seriousness.

Before I go to the floods in Assam, I would
express my sympathy for all people affected by
floods in whatever State the may be, particularly
by the recent have caused by the floods in the
Alaknanda River and that region. It was really
very tragic and this House expressed its concern
about that. I extend my sympathy to them.

Coming to the floods in the Brahmaputra,
although the floods this ycar have been very
heavy in themaselves, it is essential to look to the
colossal havoc that the floods in the Brahma-
putra and the Barak have caused to the State
ever since the great earthquake of 1950.

I will besecch the House to bear with me
when I take the House into certain figures
which I have taken pains to cull out from
scrappy statistics, The total loss caused by
floods and erosion from 1950 to 1969 has been
of the order of Rs. 130.34 crores. An average
of the 14 years from 1954 to 1968 which has
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been worked out tells that the average annual
loss has been of the order of Rs. 7.7 crores.
During this period the loss to crops out of
these Rs. 130 crores has been as high as Rs. 104
crores.

Now, the House and everybody knows that
Assam is primarily an agricultural State where
industry is still in a nebulous state and the
damage caused by floods is mainly to the fields
and the agriculturists suffer. Our
increase in the primary sector, namely, the
agricultural sector, has been of the order of
Rs. 4.4 crores. That shows our economy has
actually retarded during all these years. That
is why we are very much concerned that some-
thing positive must be done to salvage the
economy of Assam and also give succour and
relief to the people who have suffered all these
years.

annual

Then, during all these years, the total loss
of human life has been as high as 909. The
periodical floods have become more severe now.
The loss to cattle has been to the tune of
1,20,000 during this period. This shows the
extent of loss to human life and the sufferings
of the people of the State.

Dr. Ram Subhag Singh and also Shri Hem
Barua referred to the additional problem of the
aftermath of floods. that is, the erosion of the
river Brahmaputra, This is very peculiar prob-
lem. Over the whole length of 450 miles, both
the banks have been eroded, from year to year
and prosperous towns and villages have been
washed away. Even Dhubri town has been
largely washed away. The other areas are also
very seriously threatened. Dhubri town is
being threatened very seriously. Last year, we
raised it in the House. Therefore, the problem
of floods has to be viewed together with the
problem of erosion. Ever since the national
flood control policy was enunciated in 1964,
certain short term measures have been taken
up. As the hon. Minister, Dr. K. L. Rao, said,
during all these years, the works costing Rs. 25
crores have been done, mainly embankments.
No long-term measures have yet been imple-
mented. Surcly, the embankments have mixed
results. It is pot true to say that embankments
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have done no good, But, at the same time, it
will also be wrong to say that embankments
have not brought certain suffering to the
people. The arcas which fall outside embank-
ments towards the river suffer. When embank-
raents break at the pressure of floods, the damage
done to the people who are suddenly exposed
to the ravages of flood becomes more scvere.

In fact, this year, the severity of floods has
been due not so much to heavy rains which
is normally the case but it has been due to the
sudden breaches, a number of them, in the
rivers. That has been the main reason for the
severity of floods this year. Again, this year,
the high level of the Brahmaputra has ined
more or less, constant for more than a month
which was not the normal feature before. It
used to rise for a few days and then recede. It
remained at a high level for a pretty long time
this time.

‘We Members of Parliament, the State
Government and the people of Assam have
been crying and crying that something effcctive
must be done. We pleaded that this problem
should be treated asa national problem because
it is not within the financial and technical
competence of the State Government to grapple
with the problem. As carly as in 1964, we
Jjointly submitted a memorandum  addressed to
the Prime Minister, the Minister of Irrigation
and Power, the Minister of Finance, the Deputy
Chairman of the Planning Commission and the
Minister of Planning. I have got a copy of that
with me. All the suggestions that we are
making here were made as early as in 1964. We
would have been glad and our people would
have surely been saved from a large chunk of
this huge loss if these measures that we suggested
and that as Mr. Hem Barua says, the
late-lamented Prime Minister Nehruji, assured
us had been taken earlier. Nevertheless
we are thankful to the Prime Minister that
she has come out with an announcement in
this House on the 5th of December last year
where she has said that the Government has
decided to do something concrete and positive,
And in pt ce of that the Brah
putra Flood Control Board has been constitut-
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on the 24th July. It is expected, as Dr. Rao
stated at Gauhati, that this Commission is going
to investigate into the problems of floods and
will lay emphasis on erosion control, conserva-
tion of excess waters that cause floods and
construction of reservoirs and dams to facilitate
power generation, These are the main things.
Along with it is goes by implication that
irrigation will also be a major part of their
functions. Only Rs. 30 crores have been
provided for this Commission during the Fourth
Five Year Plan. Dr. Rao told us that in order
that these proposcd schemes make some dent
and impact, it will require an expenditure of
Rs. 250 crores. That is his estimate. Now I
wish the House to consider as to how long it
will take if this is to be the provision. I do
concede that a few years will be taken for
investigation and that extra funds will be
needed some years later. But unless that is
clarified the implementation will take a long
time. The investigation is expected to be com-
plete in two year in some of the tributaries.
Some investigation was surcly undertaken
during these years—at least that is my presump-
tion. In some of the more vulnerable rivers
and tributaries like Pagladia and Puthi
Mari which are very vital because when these
rivers breach the railway and the national
high way, entire Assam is cut off from the rest
of the country, apart from the ravages the
floods of these two rivers cause, I would suggest
that priority should be given to the schemes of
control of these two rivers, Pagladia and
Puthi-Mari. I do not mean that the work in
the other rivers should be in any way delayed,
but these two should be given the topmost
priority.

I have to draw the attention of Dr. Rao to
the last paragraph of the Prime Ministers’
statement of 5th December regarding this. I
would just read this paragraph for the benefit
of the House :

““The Government of India have also
been giving their attention to another
problem, namely the periodic ravages caused
by floods in the Brahmaputra and its
tributaries, which cause considerable concern
to the Central as well as the State Govern-
ment. Government accord high priority to
the evolution and implementation of a com-
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prehensive plan of flood-control through the
agency of a Brahmaputra Flood Control Com-
mission, and have now decided that such a
commission should be sct up and provided
with adequate resources for the discharge of
its responsibility. The State Government
will be enabled to make adequate provision
for this purpose in the State Plan."”

When this assurance is there, Dr. Rao should
not feel in any way handicapped for want of
funds. That was his sentiment, as far as I
could make out from the synopais of the Rajya
Sabha Debates. The House should presume
that whatever funds are necessary in order to
fulfil this obligation will be found some how.

The Ministry may go ahead with their
investigation and preparation of the project
report and ask the Planning Commission and
the Finance Ministry to provide the funds
which are wanted.

We cannot and the House cannot accept the
position and the people of Assam cannot be
expected to continue to suffer because of these
natural calamitics which can be controlled in
these days, when science and technology have
advanced so much. Fortunately, we have got a
Minister who is a reputed expert on this subject.

So far as Barak project is concerned, we were
told, the project was ready for implementation
long ago. But some how, due to certain diffic-
ulties that crooped up, that was submerging
certain arcas of Manipur and so it has been
delayed. We are very glad that Dr. Rao has
found some other alternative site. I would only
request this, that like other matters, this should
not be allowed to be delayed any further,
because the people have become restive due to
their suffering.

I want to make a reference about the relief
provided. The Awsam Government has spent
Ra. 26 lakhs by way of gratuitous relief and
also seed grants. This is my information upto
4th of August. Everyday they are spending
on an average of Rs. | lakh. I do hope that
the Centre will, under their formula, give
adequate succour to the State Government

which is financially very weak,
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I want to say onc thing more about the
rehabilitation of those people whose houses
have been washed away. We want one
gesture from the Centre, that they should
help them with C. 1. sheets which provide
the main roof of the houses in our State.

I hope that all these aspects will be looked
into by the Hon. Minister.

oY sfrerr Maw (FUEE) ¢ FAN
F arg ) a=f Tq gAg 97 T A @
¥\ 5 w@Ra ¥ uF awwen aw & fafwea
il ¥ Ak 9@l ¥ oavaew # famr g
g% aqqsy § fafed g & fr ard
guq ¥ g gt & gfq qman 9 w0
garm A gE &1 ag A WA
smar mar gt | g asar g & oft &
FiFE a1z ¥ sgrar @g U g1 fafwe
w91 ¥ agi ot grfr g€ 2, g ®saAl
pfr @t ar feae as=l & fam &
gft g€ & ar et =ql Fgign ag
gifa gad sarar g€ g, war & g@Ear
g\ Xammar g 5 @ft W@ e
ffsrma g7 gfa & graw § @zT #
Tar % feqfy § @ 1T ag W@ IW
N &Y 59 T T AT |

ag =t ar & fs @ wgea g
Trz FTaEq fa & ag st ag feafy
| 43T FIA & 1% T AT | qFEAT
%! {5 wgrga 73 & a9 F =TT A T
Fra g A AN AN grw g ooq F ¥
T g AT AT F 2TL 7 9% 5 | T9H
AFA Y IFA saaeqr €1 | ¥ FHAN §
TA® 41T FF T FG IAF FIH HIHA

gAT g

g% saaar 2 i s exe 97
sfama §1 24 JHE W IS AT
w1 gAY w=f Aiw e dgé 1 § gwar
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gfFag ot o Serar mm §; ag aga
T IBATAATR | TG aF HGH T
S B, AT AN F AT IqF F7TT
@d ey fred aret S afet &, 9%
R AT RE AL @ A 2 | W
&9 § a1 97 M 97 FLAT 91, X
& qgar AT gaar @At g oA §
LT A3 & FegT A IAH e arer
Al & s gl a1g A & AT T
FIIT § g7 a¥ FUT w97 F1 awafg
1 gifa gt &, shraw gifa it @ e arar
Fqu w1 qifas A1 yE@SAE F AT
2 aredT § ZATY FIEITF FAT AG
ager 5w famr & F15 q9r A9y wwiEr o
Iara1 Jrfgh a1 arfs @ ansgr # 174-
fasar ¥ srave qv g foar a1 g%ar |
IAFN ZA FEIT FIHEIT & A7 QU
fasaar grag ar, arfm F3FT & I¥
FTqg AT AgY 41 A & famr
91 ® T IEEA F T FW * fag
FIFEAFAT §, ITAT T FI7AT IHIT F
fag szt qrar sxgedg &1 ST AIHT
ag L gqufE sqq F¢F F1€ GRIIA-
FIF g ST &1 & feafs § a
araraTa g ag ssgrgar fF
99T FIIT FAITA T Iq1T  FFar v
ATy fxar war  f5 Y wgrgy waw
FZIT 4 §, Ig ITY AT W L
FT I A3W FFT qg F1H FL K
arar waar g fr fase wfass ¥ em
gaeqr &1 &Y€ gAEA  faad faar
arar | gq# fsaar gaa afwm, ag qar
a1 afsr oF wafes e gz
#faga o s awr ¢ afs 927 a5
FERA P T I FT FF a1 WA Y
ey fagrar @ arfs &y & faw
qg WAt g9 g1 | ag U fawfa g2
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T AT @ | 9B UF I gHEdr A
t A Uy T g g@FT A W Frwaar
Tifgd 1| &a faam & o1 w37 Far@v AAT
21 3z frewg & srra A &0 F oA
#ar g fr ot sfaas gate fsar marg
ag sqUsfes adF ¥ avt ax &0 g
Farm afew ox @ gug # fagifa
& IT gua A QAAT FAT FT AR
IHFY Fraifeaqg FIF §H TIET HY T
A & wfirw w2 F 0 fadew
T g AFa A g g v @ wAar
9 & 92T gg w19 g FrAr F0fgy 1 7g
g ®1 arg ¢ 5 54 wgeg gn fawg
& fadew & | @@ savFlzAgat
g FvE qE AT § | Te7T F FRaar
quq §HF AT TTHILEOT HIT 9 75
i Fraar 59 faafas # a1 adm, s
3g ody A7g A WA & 1 Afew F aw-
qa1 g & 39% wrtza § ag qyaar
FET AT HIT L A0

2u & fafwsr Wi & a1 ad &
aret gt F graew ¥ Az 9 A1 9@
79 qota ¥ oF gehfage Sifs gfcdas
feqiéiic & 4, st THo UHo AT, ITAFI
UF A 930 9T | A« &7 wAsw qg 47
foe ag faadr Fwx fear avshr grf
FW@! §, JaA O F@ G E 9Tg IAF
arg-grg A T 6 wfefadr g, |-
fama &, 3a fazdr & it a9 g a3
FATNE I TR arear ¥ gifq
aga afas gt § 1 IEA ag o Forar
qifsga U ¥ ¥ g9 TQ =gyl W
fagrer a5 § | ST @R A ¥ gEra
Wt fed 1 Eviea gRe ¥ Wgmoar
ITH A Af g gFar frqan &
R 1 qW & fra-fea wil & swT a7
g § afeq 3% gwrT a3 a1 fs
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Foaaar ft arft o #7 afear & forear &
AR fawge strar g arar &, A5z gy war
& TE AN A gH A Qaar s
wfed aaifs az ot @y W
gar 2, sud yfw # FHwer orfaw
;}mglmaréﬂwgqurﬁwgi
At grag gY, A M Y A% w3 g@wAT
TF S IATH, IAR) @I FF, @y
w1 939 fear smr wfer o 2w @
foa-f srr & arav e Fore-fre sYam
¥ AT IAH0 ITGIT g aFaAT &Y, ag fwar
arAr 91fe? | a7 oF a® ey g a3
varq # sforga feqddz ¥ goftfyge
T TE 75g CNfraT 1 & quean g
f& oft 7gtaw sa% wifger w1 wsqae
fafess =7 & #8 ok s o gATY
feq &, @t faar sawr fr &, ITEY gt
% g1 §%W; qq5q Fraifaq &7 8
wifaw &3 1 ag 9 g0 § g7 ¥ foraeit
worf frrelt o a%, sy w1 goe
oAt wEITT w4, TA%Y g8 qof arrar &
18.00 hrs.

fazsft g% o famrdt s & ar dadr
552 F3 g 5 gw anaf qeoft wig adfi
qEFE 1 7 qF AHEAF ww g A
EF 9T 99 &9 ¥ F14 A qrar o7 awan
2wt & wiaar g1 afew fadfody o
wa 6 o fama & gw &, gq Zenroroh
#t swfa & g0 # A gEwr agro Awe
gfaar & o35 AW A srgvwy T Ay
geva @ 7€ A W@ gt agi oeEe-
Hzw ar zfar & feqit = gq 37 ¥ ar
¥ AT sqaeqr g w1 A1 awAr &
wqTET A9t g 9T Wt Ik avEe gl
arguE A g ? auy g aga eeier
a1 gt | HAT K FAO v Fow
A9 a6t @ ag qAear g WA ¥ @
1 gfaar & & 2 & avE &1 oagre
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[t =i w77 A=)

AFT FAT 57 AT F1 T fAFAT A
Fifam A g ar g Al snza; g
gl 9% ¥ T@FI ga fas@ arg §, gEa
gH Rawr g | & s wwar g fRoAf
wEIEq 39 HIT =19 F gw 7 fafema
w7 ¥ fa=re 30

¥ ggraar &1 g 7 A dar far 2
Arega0e 7 gft saq dgd ¥
qFE Hfaq A1 sy WIFET A 22
| 40 g RAY A W@ A A F
e T Y & | 99T WA A FAr FCHF AT
%3 ¥ ¥ a1 gAC & 207 fam g 1 Az
Tfir 23 am@ & 09 g § 1 9@f 2fa
T FUT #t g5 &1, 9g0 9grgar 23 |9
®Y 371 Fgi a5 Az arfaw o @A
2, o8 F AT ¥ qEGAT AIZAE | FAT
g & 9ifed fr oy fae & 77 ardr
FIHIT FT agraar T | 0T Aqr A
fear nar ar s glagra & o g7 T
¥ wwifag gq & 9a% A @97 sowy
fiFT & gamT Fi54 & sorgar | f=gq FY
QA FAX F 1 Mg7 &, w97 gefz
2, 3gar ¥ fox & &t aF a1z Ao, wm o
afy & &7 ¥ g9%1 &7 dgraar & JET
g 38 i &t s =ifed M gatey
8 | anft & S agar & wE 2, a7 Agq
AT & 1 3w & fafuea wit & o @1
A § 97 I VKT LI HT ARG
gfezwmior & faarT ome 31 FWET gT-
mHA FYaATeY, ATT-TH ATH, g HAT
fa=re w3 At qesifas ggahr 1, ané-
oH Ao T gaAw § fame st W F
fafea wit # ag € &, e fra-fra
&7 § ITH AT T 5% &, ag a0
qan faart X1 ag @k 2qw wrgfer ¥
Ut AT Fary, arfs gzfa & g
swrq & s qw & fafaea wl ¥ gz
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ag Fel waat & gify @t g, gw 9ad
BTFIA qT FF |

Fam s g &F @0 wgma @
g7 q1qt qTeMA N YT FIFALT AL
#1 gimifaste Ugd 9g=d F7 saqEdr
FGT 1

SHRI BEDABRATA BARUA (Kaliabor) :
The estimated loss does not include other
losses and the consequent devastation that is
caused, the cpidemic that follows and also
the rise in prices and other things. Once
there is a flood, the total social cost in Assam
is immeasurable and every time it is repeated,
the social cost goes on increasing.

[Sur1 Surt CHaND Govav in the Chair)

There was a time when this cycle did not
affect us so much, but the great carthquake
of 1950, the type of non-scientific approach
to floods that we had, lack of research, all
these things led to this condition. Therefore,
we demand, we request the Government to
give immediate reliel to the Assam Govern-
ment in this matter so that the Assam Govern-
ment is able to cope with the consequences
of the floods. Though the spectacular side
is over with the receding of flonds, the after-
math is there, the terrible consequence of
ruin, the complete failure of crops, etc.,
which will continue for a whole year and
lead to the starvation of more than a million
people.

In addition, we have also the problem of
erosion. This problem has not received
enought attention. The Minister told us two
years ago that one or two dredgers were
coming. Hundreds and thousands of acres of
Assam’s valley are affected. After all, the
valley is not wider than 60 km. The Brahma-
putra is eating into hundreds of square miles
of Assam. I am not exaggerating. Nothing
has been done to get the dredgers. Even now
the report is the same, that the dredgers are
coming. The taming of the Brahmaputra is
out of question and the Minister has made
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it clear, but certainly he should pay attention
to the type of erosion that is taking place.
Only a month ago I visited the Kaziranga
Game Sanctuary and I found that the Brahma-
putra is eroding in the direction of the
Sanctuary mow. In two or three years time,
the sanctuary will not be there, including other
thousands and lakhs of acres of cultivable
land by the side of the Brahmaputra because
the force of the water is so strong in one
direction or the other. No research has been
made but it has been taken for granted that
the use of a dredger or dredgers in the tribut-
aries as well as in the Brahmaputra could have
alleviated this condition, could have saved a
huge arca of arable land in the State. I
would, therefore, request the Minister to sce
that something serious is donc to get these
dredgers. They have been coming for the
last five or six years, but they have not reached
there. They must reach there, otherwise next
time we do not know how much we would
lose.

SHRI N. K. SOMANI (Nagaur) : They
are crawlers, not dredgers :

SHRI BEDABRATA BARUA : Dredgers
should, I suggest, actually appear in the
Assam river system, not one but enough in
number, to deal with this problem. Brahma-
putra is 10—15 miles wide in certain places ;
all that is arable soil of Assam ; it has gone
into Brahmaputra. That loss is not computed ;
it does not come in the records of flood loss.
Woe are happy that the Brahmaputra Valley
Commission has been instituted. There has
of course been some delay, as hon. Members
point out. We thank the Government and the
Minister for having taken so much interest.
In spite of my great regard for my senior
friend Mr. Hem Barua we do welcome
Ministers visiting Assam ; we hope he will
visit us more, not only he but the Deputy
Minister and others, and see the conditions in
Assam.

SHRI HEM BARUA: I did not mean
this Minister ; I mentioned some other people
going from New Delhi at the expense of the
people who were forced to bleed through their
00N, + - - .« { Interruptions.)
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SHRI BEDABRATA BARUA : I bave
seen M. Ps. going to places as far as Trivan-
drum two times during a short pession, and
four or five times during a long session. Does
he rebuke the Government for that? That is
considered completely in  order but this
Minister’s visit is not considered normal only
because he is a Congressman and so it becomes
a political visit.

SHRI HEM BARUA : Whether he is an
M. P. or a Minister, when he goes to some
place for party work, he should spend his own
money.

SHRI B. K. DASCHOWDHURY : This
allegation should be kept out of the record ;
he alleges that Members go home four or five
times.

MR. CHAIRMAN : It is not an allegation
against any body. Let him proceed.

SHRI BEDABRATA BARUA : It is a
curious thing that when flood-control comes
in the Government cannot spend money, not
because they do not have resources but
because it is a Statc subject. I know the
constitutional difficulties but they are not
immense. Atomic energy supplies electric
power in the same way as hydro electric
projects. We are not in distress in a matter
like hydroelectric power or atomic energy but
in respect for flood control works we are
dealing with the distress of the people. When
atomic energy produces power Government can
spend any money. I am not protesting against
it. My point is that if money, can be found
for such purposcs, the constitutional reason
should not stand in the way. Moncy should
be found to finance this project and there
should also be research work done. Our
approach all these ycars has been non-scientific
and %0 our planning in regard to floods had
been defective, We build embankments, It
is said that they lead to silting up. For fifty
years or 100 years we had floods and when
they come they fertilise the fields. Now we
have embankments. There is a breach. Not
that embankments are wrong. We have
never faced the problem scientifically. Our
colleague said that vested interests develop
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when bank or p ion works are

erected because large sums of money are
involved in this. Government must take
serious steps. In that area, near Kaziranga,
when I went there, I found that during the
last few years, they have built nine embank-
ments. One embankment is over this year,
and next year they will have another embank-
ment, This year they are going to have two
embankments, Every embankment means
lakhs of rupees. Naturally, there is nothing
more lucative than building an embankment.
Unless the Central Government helps and
tries to get dredgers, I think we will go on
building embankments and destroy the
embankments as well.

MR. CHAIRMAN : The hon. Member's
time is up.

SHRI BEDABRATA BARUA : I am
concluding. I notice that I have taken about
10 minutes. Another important
there, in which we are deeply interested. It
is said that much can be done in this matter.
Much can be done if we get the co-operation
of the Pakistan Government. Now, it is not
something which is startling for anybody,
because, as the Minister has said in the Rajya
Sabha, on that part of the river in its upper
reaches we cannot do anything because it is in
China and we can not do much in the rest of it
beause it is in Pakistan. Well, there are tribu-
taries in Pakistan through which the water
could be diverted ; we cannot do it because it
is in Pakistan. But the point is this. I would
like to quote what the Awami leader in
Pakistan, Sheikh Mujibur Rahman, said only
last year in August, when he was addressing
his party members. I do not know why these
are not published in this country. Sheikh
Mujibur Rahman said that there should be
joint co~operation between India and Pakistan
to solve the problem of floods. He further
said that if the Government of India and the
Pakistan Government can co-operate in regard
to the Indus waters and other problems, why
it is not possible for the Government of Pakis-
tan to do this. He appealed to the Govern-
ment of Pakistan to co-operate with the
Government of India to solve the problem.

matter is
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SHRI JYOTIRMOY BASU : Because it
is a prohibited zone for Pindi and Delhi, both.

SHRI BEDABRATA BARUA This
eastern aréa problem can only be solved
jointly. This morning also, we were discuss-
ing the fish problem, and it can be solved
easily with their co-operation. East Pakistan
is selling fish at a throw-away pricc, and West
Bengal and Assam do not get enough fish.
Why not the Government of India do some-
thing in the matter of this river flood also in
co-operation with the Government of Pakis-
tan ? Why not we discuss it with them and
take some initiative ? It is no good saying
that we have been trying, or we would like
to welcome their co-operation and so on.
The question is whether the Government have
taken any initiative, just as they discussed
Farakka. The question is whether anybody,
some Ministers, whether the Prime Minister
or anybody had taken up this question of flood
control with the Government of Pakistan, and
whether any initiative has bren taken during
the last 22 years with the Government of
Pakistan, in regard to this problem, because
we in Assam feel that we have been the victims
of partition which divided the country, In
Assam, the partition dislocated our communi-
cations to Calcutta. We could go to Calcutea
formerly in 24 hours, but now it takes twodays.
Calcutta is our market. We have no commu-
nal riots. We donot know that a communal
riot is in Assam. It was partition that hit us
and hit us irretricvably. Even today we are
not able to get out of the consequences of
partition. We have suffered tremendously
along with the people of West Bengal. Of
course, once partition was done, we accepted
it. There isno more question about it. But
we should not be made to siffer the conse-
quences of partition, continuously. Some-
thing should be done. The Pakistan Govern-
ment would be obdurate ; they may not like
to co-operate with us., But then, we would
welcome co-operation, and I would ask the
Government whether they had really taken
any initiative, because in Pakistan also the
floods have brought about the same conse-
quences. So, if both the Governments could
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be done, it would be welcome to all of us.

SHRI N. K. SOMANI (Nagam’}: Mr.
Chairman, Sir, I think this is a matter of great
pity and concern, as a backward and a poor
State, which is also a very sensitive area, as far
as our country is concerned, is allowed to sit at
the mercy of violent vagaries of Nature duc
to the utter disregard and callous attitude of
not only the successive Central Governments
that have been in power in Delhi so far, but
also due to the indifferent attitude of the State
Government. Dates have been mentioned ;
data have been cited by my predecessors in
this regard, to show that this matter of
national importance has been recciving only
superficial attention and only lip sympathy
by both our officers and Ministers at both
these places. Therefore I think that we
should be grateful to Prof. Hem Barua who has
made it possible—and his colleagues also—for
the House to attend to this matter and to
take certain urgent attention. The data has
been provided. I, therefore, stand at a con-
siderable  disadvantage from two points of
view. More or less adequate ground has
been covered and not being a son of the soil,
most of the members from Assam have already
covered adequate ground. Whatever little
contribution I make, I hope the minister will
take that into consideration. I also hope,
through the good offices of Mr. Bedabrata
Barua, it will be possible for me in the near
future to visit Assam also.

The other day in the Rajya Sabha the
Minister mentioned that this problem is of
such a magnitude that it has defied solution
3o far. This itself should have opened the
eyes of this Government and its predecessors
long time back, becausc the extent and scope
of the fury of the Brahmaputra was known
not only after independence but as a historic
fact. If nothing or very little has been done
to tame this river for use by the people of
Assam and other parts of the country, it should
be a cause for censure.

On July 24th the Brahmaputra Flood
Control Commission has been sct up with
fanfare and ceremony. Neither national pride
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nor paucity of resources should be allowed
to stand in the way of obtaining the world's
best technical know how for the Brahmaputra
complex. Ifthere is lack of technical know
how and expertise in the country, which I
hope we do not have, in that case we should
be able promptly to get it from wherever it
is possible. But if the Minister claims that
we are sufficiently advanced in this technology,
he will have to produce much more evidence
of the performance of his Ministry. Certainly
he himsell being a technocrat, I for one
would have expected a much better per-
formance vis-a-vis the river Brahmaputra and
the Assam valley. There is a complaint that
there is lack of coordination about the records
that heen maintained during the
British times and now concerning hydro-
logical data, river flooding data, etc. and that
collating and charting has not been done
properly. The Ministry should carefully look
into it about the relationship between rainfall
and level of the river, the frequency of the
river changing its course, the extent of damage
being done by silting, etc. These are problems
which should receive the urgent attention of
this Government.

have

It has been mentioned before that about
Rs. would be required over a
period of time. Not only from the point of
view of the volume of money necded but also
from the human angle, it is necessary that
this money should be found on a priority

250 crores

basis even at the cxpense of certain other
projects, if 1 am allowed to say so, and
there has to be a total master plan for solving
this problem. For too long this Government
has tried to solve this problem on an a ad hoc
basis. Ifthere is a breach in a embankment,
they take a particular step on a warfooting,
If a particular town is threatencd and if lives
and property are lost, there is some shake-up
here as well as in Shillong and Gauhati, Be-
cause of the enormity of the problem, its
complexity and the admission of the Minister
himself that we have not been able to find a
solution so far, it is all the more necessary that
a total master plan to tackle the problem from
all its angles should be prepared. From
whatever knowledge you have about the source
of the river in Tibet right up to its entry into
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the Bay of Bengal through East Pakistan, all
the date shuld be collated and a master plan
prepared by the Brahmaputra Commission as
well as the experts available in the Ministry. Itis
great pity that during every monsoon, for three
or four months, communication is severely
disrupted between the upper and lower Assam,
This has been a recurring problem. About
the damages, figures have been cited. As far
as human lives and certain other intangible
losses are concerned, no Government would
be able to quantify that. The extent and
scope of this damage should have moved the
Government of India at least 20 yecars ago if
not earlier. Now they are only trying to
wake up, just as Mr. Bedabrata Barua said,
the dredgers are still coming. [ donot know
what kind of expertise
should the Government of India take so long
to decide upon placement of orders for supply
of dredgers, which according to todays’ reckon-
ing are expected to be delivered in 19727
God knows when they would he coming.

is involved. Why

SHRI HEM BARUA : The dredgers were
ordered long ago.

SHRIN. K. SOMANI : For the sake of
the people who have been killed and for
the annual miseries and the damage that has
been caused to Assam, he will have to answer
for the delay. If the order has been placed
long ago, the Minister is doubly responsible
for explaining why it has not arrived and why
no action was taken for expediting it.

Coming to flood warning system, I do not
know why most of the warnings in our country
are at our doorstep only when our house
is on fire, When the floods are at our
doorstep then only we wake up and warn the
citizens of the impending floods. A com-
prehensive flood warning system should be
set up so that il the danger is 100 or 200
kilometre before your house the Government,
the Flood Control Commissioner or the various
authoritics should be able to warn the people
all along the course of the river so that as
much property and as many lives as possible
could be salvaged and saved.

I would like to add a few background notes to
this. As we all know, Brahmaputra is one of the
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largest of our Indian rivers. Not only that,
it carries one-third of the total of India’s
waters. It is a great pity that this water has
30 far not been used for the sake of the people,
cither for irrigation or any other purpose.
Again, look at the catchment arca. It is 9.24
lakhs sq. kilometre. In spite of this tremendous
potential that exists in the case of Brahma-
putra, the annual loss has been put at Rs. 10
crores, not ealeulating the human and other
losses.

From a territory which used to be called
Tibet, which is now part of China, this river
flows for 1,600 kilometres and the balance
400 kilometres is in FEast Pakistan. I would
like to support the plea of the earlier speakers
who have mentioned that there should be
some kind of sprcial dialogue whith both
Chinese and Pakistani authorities, because it
is in the interests of those countries also that
this mighty river should be tamed and put to
some valuable use, Even ifthe proper climate
for such talks does not exist today, I would
say that you will have to start making a
master plan right from the point where this
river takes birth up to the point it flows to
the Bay of Bengal, because when one fine
morning you find you have friendly relation-
ship with these countries, that would not be
the time of thinking of preparing a master
plan. That would be the time of implement=
ing such a master plan. So, this is the time
for preparing a master plan, charting the
course of the river and collecting all the data
from A to Z.

Mention has also been made by some
prople, and this is coincidental to this debate,
that in India most of the rivers can be con-
nected by some kind of water grid. I do not
know whether Brahmaputra and the other
Assam rivers could be connected but it is a
matter which the Minister should seriously
consider because there is a tremendous annual
loss on account of the vagaries of the rivers,
though of course there is much more damage
in Assam, then in Bihar and Bengal. In
addition to the loss of lifc and property,
there is misery and woe to lakhs of people.
Therefore, apart from the master plan for
taming this river, a master plan for the entire
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water management of this country should be
prepared.

Reference has also been made to the
disastrous after-effects of the 1950 earthquake.
I am told that the recurring floods in the
Brahmaputra wvalley are largely due to the
congestion of the river bed caused by heavy
siltation. Therefore, when these things were
noticed as long ago as 1950, that was the
time when the dredgers should have been
ordered and that was the time when with
technical assistance the master plan should
have been prepared. Even now we hope
that these imported dredgers would be in
Assam in 1972 and I hope the Government
would try to expedite the supply of these vital
cquipments,

A point about the barrages has been
mentioned. I am sure the hon. Minister knows
about it. These barrages have to be built at
suitable sites and the sites have already been
suggested on the basis of archacological and
hydrological data and data on rock formation
obtaining in various parts of the Assam valley,
It has been suggested that these barrages
which will help to tame the river should be
built at Dibrugarh, Silghat, Gauhati, Chander-
dinga and Dhubri. Now, as far as Dhubri is
concerned, for the last two years I havemy
scif been in correspondence with the hon,
Minister as a result of 508 and telegrams
sent by the jcople of Dhubri. Yet, I do not
think any succour has baen provided to that
unfortunate town and the other arcas on both
banks of Brahmaputra.

Then, the Manas and Kaziranga sanctua-
ries, both of which are in Assam, are also
annually devastated by the Brahmaputra
floods.

SHRI DHIRESWAR  KALITA : Not

Manas ; only Kaziranga.
SHRI N. K. SOMANI : [ stand corrected,

Fortunately or unfortunately, the great
Indian rhino thrives and is protected only in
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the Kaziranga sanctuary. There is a risk that
this great species about which the country
should be proud, will be completely extinct
if you do not protect it. Therefore we should
take a survey as to where else this part of the
population could be transferred so that we
could preserve the great Indian rhino for the
sake of posterity.

Tall claims have been made by this Govern-
ment that during the Fourth Plan period and
thereafter sufficient funds would be found for
an accelerated development of backward areas
in this country. If there is any deserving
cause in India which should reccive all the
allotment, both within the Plan and outside
it, if there is any other problem that is to be
solved on this urgent basis, I
Assam’s problem and the Brahmaputra River

think, it is

and the whole complex should receive the
topmost priority.

SHRI DHIRESWAR KALITA (Gauhati) :
Mr, Chairman, Sir, I must first congratulate
hon. Members who have spoken and shown
sympathy towards the solution of the flood
problems of Assam, Bihar and other States,

About the origin of these floods in Assam,
something has been said by the hon. Dr. Ram
Subhag Singh and also by my hon. friend,
Shri Hem Barua. Since 1950 when the great
carthquake took place in the month of August
(Skri Hem Baruz: On the 15th August.),
according to the bulletin of the Assam Govern-
ment floods are annually ravaging from 1953
on wards. Somcthing wrong has taken place
in Amtam as a whole and with the riverbeds
not only of the Brahmaputra but also of other
rivers, I think, from 1950 onwards cither the
Central Government or the State Govern-
ment has not undertaken any geological
survey in regard to this effect of the great
carthquake of 1950, Since then the riverbeds
have become uptide down. Their beds were
normal prior to 1950. Though I was in jail
in 1950, I know that there was no flood. In
my college days, there were no such floods
probably in Assam. But after that great
earthquake every year the floods are gradually
increasing and there are also earthquakes. So.
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[Shri Dhireswar Kalita]

I want to stress that the effect of earthquakes
may be one of the great causes for disturbing
our riverbeds which have either risen or the
river banks have been disturbed.

If we study the figures of damage from 1953
onwards, we find that the area affected in lakh
hectares was 0.81 in 1953 ; in 1934 it was
31.46 ; 1955—14.05 lakhs ; 1956—5.99 lakhs;
1957— 3.96 lakhs ; 1958—12.45 lakhs ;
1959—10.35 lakhs ; 1960 —4.73 lakhs ; 1961 —
1.92 lakhs ; 1962— 16.22 lakhs ; 1963— 5.82
lakhs ; 1964— 7.60 lakhs ; 1965— (.94 lakhs ;
1966—17.85 lakhs ; 1967— 2,55 lakhs ; 1968—
4,05 lakhs ; 1969— 8.5 lakhs. Coming to 1970,
this year, the figure is 3,14,925 acres of land
that have been damaged uptill now by the
current floods in Assam.

As regards the loss of human life, in 1953,
it was 4 ; 1954—32 ; 1955—19; 1956—5
and, this way, hundreds of lives have been lost
from 1953 to 1970. Yearwise, I can cite crores
of rupees worth damage that has occurred in
Assam. But Iam not going into that. This
is the damage caused every year in Assam.

In the last 17 ycars, the Government of
India had not awakened to this problem. Only
now, this year, the Government of India has
come out with a flood control policy. From
1953 onwards, when the floods occurred in
Assam, what was the work done ? How did
the Government of Assam tackle the flood
problem ? They went on constructing embank-
ments unscientifically everywhere. Whenever
there was a flood, they constructed some em-
bankments here and there, That was the un-
scientific work done by the Government of
Assam. The people of Assam thought that this
will give some relief. But when the embank-
ments were erected, the river beds also began
to rise. Because of the embankments, the water
always carries silt and the rivers begin to rise.
With one or two heavy showers in Assam,
thercis a flood in Assam and by the heavy
current of the river, the embankments give
way. This unscientific construction of the
embankments in Assam is also one of the
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causes for damages to the crops and also the
loss of human life in Assam. I want the
Government of India to make a thorough
inquiry into the working of thesc embankments
in Assam.

MR. CHAIRMAN : The hon, Member
should try to conclude now. He has al-
ready taken double the time allotted to his
party.

SHRI DHIRESWAR KALITA: My
hon. fricnd, who preceded me, also spoke
about the construction of embankments in
Assam. In that arca affected by floods, they
arc constructing embankments and the water
of the Brahmputra river is rising. They know
the current is slashing all the banks. Instead
of protecting that cutting they are constructing
embankments 10” or 100’ apart. They know the
current is cutting and it is going to erode,
but the Engincering Department of Assam are
erecting some embankments 100’ apart and as
a result next day it is being washed away,
What is this nonsense going on in Assam ?
Every year it is going on. You know stone
spurs are necessary to prevent erosion but they
are not putting there. Instead of that they
are putting only embankments. It is non-
sence. When you know the Brahmaputra is
cutting its banks, you arc putting only em-
bankments. Can you prevent floods by that ?
Dr. Rao has agreed to make an inquiry into
this.

Secondly, in Kamrup district there is one
Dharapur arca and another area is Sual Kachi
village which is the most thickly populated
village in India. Near that there is onc small
town called Palasbani which is completely
caten away by the Brahmaputra floods. There
is Dharapur. Some wooden spurs were built
in the midst of Brahmaputra current. I think
you have not scen Dharapur. This village is
being eroded every day. If Dharapur and
Sual Kachi are not protected, then the whole
of Brahmaputra will flow into south and the
National Highway which is there will also be
caten away by the Brahmaputras current. You
should sce that these two places, Dharapur and
Sual Kachi are protected here and now.
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Otherwise, the National Highway is going to
be washed away within a few months because
the current is flowing like anything.

Then I come to the Brahmaputra Control
Commission. The Brahmaputra Control Com-
mission has system. One is the
Brahmaputra Control Board where you are the
Chairman. It is the policy-making body and
another body is the Brahmaputra Control Com-
mission. That will do implementation on part.
Another body is the Brahmaputra Flood Con-
trol Advisory Commision in which national
and foreign experts are there. I do not know
what you are going to do with this three-tier
system. We have got the cxperience. I think
you have visited Shillong. There is one  place
called Barni between Gauhati and Shillong.
There is one Central institution which is called
the River Rescarch Institute. Where was it
constructed ? It was constructed on a hill
top. River Research Institute is built on
hill top. Perhaps you arc not aware of
that. It has now been converted
tary hospital knowing full-well that it is
all nonsense. If these things are going to take
place in Assam in the name of Brahmputra
Control Commission, you cannot expect any
co-operation from us. I know one Engineer
has been taken into this Commission. He was
the Chief Engineer in E and D Department in
Assam. Does he know where Sual Kachi is?
Does he know where Dharapur is ? Does he know
where Sonari is ? He does not know anything
about Brahmputra, That man has been ap-
pointed as one of the engineers in this Com-
mission, He was the Chief Engineer of the
Assam Engineering Department. You should
take cognisance of all those aspects. Due to
lack of time, T am not going into the details.

three-tier

into a mili-

This situation can only be helped by the
Government of India. The Prime Minister
has only given a token amount of Rs. 50,000
but crores and crores worth of properties have
been damaged and wathed away. Why is it
that the Government of India is not coming to
help this State with proper relief measures ?
At least Rs. 20 crores should be immediately
provided for to meet the ravages of floods in
Assam.
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One word about the Central Government
employees who are working in the Post and
Telegraph Departments, Railways, etc. Many
of their homes and homesteads have been wash-
ed away due to these floods. Through you,
Mr. Chairman, I request the Hon. Minister
Dr. Rao, to influence the other Ministries of
the Government of India to give food relief
advance to such people to build their houses
and to meet their immediate needs. The Cen-
tral Government employecs who are working
there and whose houses have been washed
away necd some relief which should be provid-
ed. With these words | resume my seat. Thank
you.

SHRI BASUMATARI (Kokrajhar) : Mr,
Chairman, Sir, this problem is a national
problem and there should not be any
attempt to make only criticism but we should
try to see how the chronic problem can be
solved. Mr. Kalita referred to embankments.
Of course everybody knows that embankments
were not constructed in a scientiic way. They
were constructed by the cxperts who were
available, by the technical personnel who were
available. All the rivers in Assam have become
shallow and silted after the earth quake of 1950
and the water levelin the Brahmputra and its
tributaries rise and overflows and it becomes very
difficult for the people to protect their lives and
crops. In large numbers people from the
Pagladiya area demanded that they should
have embankments, and I happened to re-
present that areas as an M. L. A. at that time,

I told the people that embankment should
not be constructed without proper study and
examination, but the people did not listen to
me. When I opposed it the political partics
took advantage of it. You can use any lan-
guage, but it is not Government alone, it is
not the people alone who are at fault, but it is
due to inexperience of the people as a whole.
The scientific and technical people, available
there are also responsible for all these things
as they had yiclded to the people to construct
without proper examination. Instead of
having the embankments at a distance of half
a mile or one mile from the river bank, they
constructed as the people demanded, that is
just on the river banks, Mr. Dhireswar Kalita
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and myself come from the same district. The
rivers Baralia, Nana and Puthmari were very
shallow and they flooded the whole villages.
Only the other day I had been to these areas
and found that the people over there could
not stay on the ground floor, but they had
to construct some machangs in their houses.
The cattle had to be taken to the embankment.
Had there not been any embankments, I do
not know where the people could have taken
shelter. I have seen the miscrics of the people
there. My hon. friecnd Shri Dhireswar Kalita
has not been there, but I was there only
on the 29th of last month, and I found the
people were having untold miscries. I found the
people very glad to speak to me. I may
tell you that the people of Assam arc very
considerate. The political parties may not
be considerate, but the people there are very
considerate. They say, ‘“What to do? It is
a natural calamity, and naturc has given this
suffering, but have pity on us, only ask Dr.
K. L. Rao to implement the recommendations
of the Brahmaputra Commission as soon as
possible,

At the same time, they asked about the
Pagladiya project. The word ‘Pagla’ means
‘mad’, and the word ‘diya’
Pagladiya mcans a mad and powerful river.
This Pagladiya river is causing great havoc and

means ‘river’;

misery, mnuch more than the other rivers. We
have been insisting 1957 that there
should be some project to control this river,
and when I was an M, L. A of Assam, we were
told that the Centre was making some plan or
scheme for the control of the Pagladiya river.
But I would submit that the ininister in charge
of that time in the State told us that the out-
going minister took a worng project and it had
to be dropped but the official side told  us that
it has not been wrongly done or dropped and
it was very important effective. I want to know
what the position of the Pagladiya project is,
and when Government proposc to complete
and commission this project.

since

Last year, you know that the railway line
there had been suspended for one month. This
time also, the Pagladiya river has washed away
some portion of the line and the railway line
had to be suspended for some days. The sche-

AUGUST 13, 1970

in Assam (Dis) 364

me of Brahmputra Commission may take a
long time for completion. I am told that it
will take about a hundred years. How are
then people going to live in this plight for
hundred years ?

SHRI LILADHAR KOTOKI: Not 100
years, but next year it should be completed.

SHRI BASUMATARI : I would only sub-
mit that we need more experts, and we want
that tributaries of the Brahmaputra
should be controlled. For that, enough money
is available, My hon, friend Shri Liladhar
Kotoki has already quoted the statement of
the Prime Minister where she has said that
money is not the problem, ete. We are also
with the hon. Minister, and let him find out the
money to construct this project. I hope my
hon. friend Shri Jyotirmoy Basu and all
others will co-operate with us and help Dr.
K. L. Rao in finding out the money for the
construction of this project.

more

Assam is suffering not only from floods, but
from carthquake and drought.

SHRI1 JYOTIRMOY BASU: And conti=
nuous neglect from the Centre,

SHRI BASUMATARI: And continuous
neglect also, because my hon. friends opposite
do not think of Assam. Assam is a vulnerable
and very sensitive State, and yet when people
talk hcre, they do not refer to the problems
of Assam, and that is the tragedy of the matter,
I hope, therefore, that the whole House will
support the cause of Assam so that Assam
could be saved from the ravages of floods.

SHRI JYOTIRMOY BASU : We cannot
flatter the Government
that they render.

for the lip-service

SHRI BASUMATARI : I know Dr. K. L.
Rao for a very long time, and I know that
he has not only lip-sympathy but heart-
sympathy, and I hope he will apply his heart
and lip—both to do something to save this
State,

SHRI JYOTIRMOY BASU (Diamond
Harbour) : A lot has been said and 1
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do not wish to carry coal to Newcastle. But
a few things must be said. This is a vast
country and we must know that our rivers
will overflow if they are not trained or
tackled properly in time.

Siltation of river beds due to soil erosion,
lack of conservation work, lack of terrace
cultivation in hills, which in many places and
in many cases are the sources of river water—
all these have certainly been contributing to
the growth of floods in this country, We have
created big dams and barrages and as I under-
stand them, their objects have been three :
power generation, flood control and irrigation.
Dr. Rao knows better than I do that seldom
have these objects been achicved,

The enforcement of the Embankments Act
which the Britishers had enacted in the last
century is scldom done. River beds have
been occupied, cultivation has been done,
houses have been built in that area. So the
water cannot flow when there is rain. The
natural bed for water has been encroached
upon by human beings without being looked
after by Government., This encroachment
has also been duc to pressing economic reasons.
There Government have failed and this is
one of the reasons for the present state of
affairs.

We have scen in many places railway
bridges and culverts designed and built sel-
fishly without taking into account the diffi-
culties of the people, the need for flood control.
Result : the natural flow of water is impeded.
We have seen in North Bengal how the rail-
ways had been selfishly doing this, ignoring the
interests of the people concerned.

In October, 1968, there was a huge flood in
Darjeeling and Jalpaiguri which killed 30,000
people and destroyed crores of rupees worth of
property. The characteristic of this Govern-
ment is to show the least anxiety for the com-
mon people. So they are not really perturbed
when such things happen. They give lip-service
do some window-dressing, make some propa-
ganda and as soon as the people forget about
it, they put the whole thing in coldstorage.
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This Government has enough money for
increasing its defence expenditure and police
expenditure and for maintaining the white
clephants of Ministers, but there is no money
for services for the people.

In North Bengal, we have seen utter neglect
on the part of the irrigation department, the
administration and the bureaucracy. It was
exposed beyond limit. What has been done ?
Has anything been done ? No,

The flood warning system, which miscrably
failed recently in the case of Alaknanda floods,
does not work in Assam also in the way it
should. Past experience in this respect should
have been a lesson to us. But no, they do not
draw any such lesson. If they had drawn the
appropriate lessons, lives and properly could
have been saved.

China, our great neighbour, has trained a
number of turbulent rivers, The Hwang Ho
and Yangtis Kiang had been doing immense
damage. But they have been tamed and
trained, thus saving millions of lives and
millions of rupees worth property. Dr. Rao
had been to China—if I remember aright. We
would expect him to tell us what he learnt
on this subject and how much of what he learnt
there has been tried out in this country. We
are entitled to know because his going there
meant moncy and it gave us hope that he would
take some lessons from their experience tackling
turbulent rivers,

Dr. Rao had also gone to other countries
in recent months. We would like to koow
what he has learnt how does he want to imple-
ment those things here.

Why is it that Dr. Rao, though speaking in
a friendly way to Pakistan in regard to the
Farakka Barrage, does not adopt the same
attitude to Pakistan on the question of the
Brahmaputra and try to find a permanent and
lasting solution ? Or is there a sense of un-
touchability on this matter due to the designs
of the Americans and the Britishers who want
to keep these two countries apart and fighting ?
Is that what is stopping him from coming to
some sort of understanding with Pakistan ?
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[Shri Jyotirmoy Basu]

Brahmaputra is one of the most turbulent
rivers of this country. That is why it hasa
male name whereas all our other rivers have
female names. What is happening in Assam.
We witness a most devastating flood in a State
which is giving the country a lot of precious
foreign exchange. But it is neglected through-
out, I tell Mr. Basumatari that we feel for
Assam as much as any other man in this coun-
try. So, let us not make mistakes about it,

19 hrs.

Why is it that we see so much of damage
to human lives and property being caused ?
This Government has not done anything to-
wards rural housing schemes. I they had built
pucca houses, implemented the rural housing
projects that they promised 15, 20 years ago,
which was all tall talk, then very few honses
would have been washed away and very few
lives would have been lost. Let us sce how they
take this job and with what intention and how
soon they fulfil it.

I would not say anything more on this
because of shortage of time, but I say let the
Government rush adequate relief and rehabili-
tation funds. This Rs. 6 lakhs business isa
mockery, a drop in the ocean. You want to
make fun of the prople who are drowning with
their children, cattle, belongings and every-
’ thing. You are throwing salt on their wounds.
You can spend billions and Dbillions, Rs. 20
croves for the beautification of Delhi on vulgar
fountains and parks, but you cannot lind money
for people who arc drowned to death. Itisa
shame, and this is the character of this Govern-
ment. The Prime Minister’s Rs. 50,000 I con-
pider is an insult to the people of Assam.
When the loss is more than Rs. 10 crores,
what is it going to do ? I consider that Ra, 10
crores may be just a fraction of the real loss,
b the Gover esti in these
cases always underplay it.

Why is it that Dr. Rao is not suggesting to
the Finance Minister that h= should consider
improving some sort of lood insurance ? Now
that the LIC is in your hands, you can easily
go in for flood insurance. Why is it that you
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are not thinking on these lines, so that when-
ever there is a case of this sort of devastation,
the flood insurance money can be given to
them frecly, and we need not go and knock at
the Prime Minister’s door for Rs. 50,000 as
small alms for the people of Assam where the
damage may by Rs. 20 to 30 crores, it is any-
body's guess, because the bureaucracy will
never bother to go deep into the villages or
cross the rivers. We know exactly what they
are, so these estimates can be anybody's guess.
I take it with a pinch of salt,

Let not the Brahmaputra Flood Control
Commission be like the Master Plan for North
Bengal, the Teesta-Mahanadi  Scheme. We
have been hearing of Rs. 100 erores and Rs.
120 crores, all tall talk. We do not trust this
Government, but we would like the Govern-
ment to take note that if they do not behave
well, do not go to the rescue of the people who
are in real and grave danger, the people will
really give them a lesson when the time comes.

ot fara aex w1 (waaAlr) oAz wAw
FI q1Z & TEFFT  F 9EA19 2, AT F
atzgar g fe afazara & gears & aq
fear stro 1 g AT A A F A ard
w4 g7+ gifs gt &1 98 avwT A
ag wFAT g9 faeeq Fgraqg g fr g9
qT F1g 1 &1 A& AFF & 1 sy fadr
gAY qra gt o § AfFA 1o gwedr w1
qE AIT AT FA A4 FL AFI & 1| 0@ 9T
g gt gfesa adi & Afsw g
gIFIT T faega AFRAE @R

qgH A% HIA & I, IAR
gatfeas aga @ ad 75 0§ A
w17 9q § ITY § faega sgaa g
gIFIT A gEAN F g IW 9T AH{A
weAr Fifgd T 39 g@Et 9T s30q v
w1fad T agF TF N AFA w1 wrfaw
LaciE UFC
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fagre &1 arwar Y & 31T AR
glﬁﬁﬁ#mﬁammrgﬁ:ﬁw
I §, TToweE N A T AT wIIIA A
FEFIE wftay wa § afes ay
Y FraYd doaw & 9T dar A g
ag AE A a8 wAraq  gaqr fawear
g f& A% Wt sifaa adf s@r g
9 iy @ ¥ dFuz  § AfEw fee
=t wratfad T3 FT WL ) FEA A
at &gy amar § f5 arg & o faeitfasr
2, 99% ot aTardy it B, IgFY AN §
QST AT gFar § FfFT OF T8 @ §
Fifs afAd gwa g R sagd  a@
R

I fagre § S0, FETET, TATH-
IR, T rfa F fAw oF aw qraan
R, ofess 1) AgT drwAr | A ag @
R are Ay agi gt F Fw fwar av
qHar & | AfFT g FIWFIX FEAFTT AT
fazr % g€ & ww A FA g
g At | fear & a%rIaw faarara
& IFT 8, FEITAT A g AFT | TTAT
g arar § AfFT wE g AE w7
e FEAr g fF Jma § qgr-faen
T T 1 T AT § ATqHT qI@ g
agl g & @ ITHT IXF a9 FT AT ;G
Fw oqgqE ¥ ogFy  § AfEw
tar @ aff fear @ @ g =@
I qregeA @1 dee Frdy AgT F ATAT
g ot gz g AE ST W@ )
FIT AT FHAT AT K O1F § TE
o feafy dar gy wf &1 Wi Al o
A A dm Fag @ foifa oF d6
2112 e & smafwd ¥ “agr-ar g
wxa1 g & g’ ¥ ofdw ¥ fgET
gaT=IT g ag gerare faar mar g -
“FAAT ALY wT AATAT ATH AET AT
e Ffag a4 gz afas Qmar g
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HHITIR & Freararz, smie, wagd, ar-
faar aqr gARaTAYR SEvE & IRy gz
gute, gt anfz mia oy A FOT AT
@ § | acaal & 19 97 At qAwrd
frwmr &1 §¥F 9 X [T T T8 @I
& | GETTIR & WEQT AF  €YF 96T W
sAId g W 1 Ag AT AT F
HIATT AYFEr THO® FT  ATCEAT AAT
YAET AT F) TG F YT F 347974 §)
HETEG CO IE CAC I IE S £ £ g
FHT AT 74T ag wrg '

gad fagir ¥ & =9 A
sarar |17 ehfeze § &t of &3O w2
& grar 1 grfo aaiz gf & 1 afew
ag gL Fewwor #1 fazm & e gf 3
FIEI HI FAAT TATT ®Y AT B OF-
qry & faw o Arqr W ¥ g o
AT® TOY § ST FY TRA 1 1966 FH
argaT sfarga feqddz qror ag Temw
drmA Y v Y §F IT AT QFo o
gl a1 1 #3 qygT FEF I9 WA H
qTq FTAMT 47 | F1qT 75 F A a0
AT FATHE AR FEAT TATT A TN
2 wfFT g9 qUHTT A 1966 ¥ AW
A IF T AL AT F g AGY Frar
21 g gfdraa fearde & gofaaT
%z & fr ag = famgsr ST mE ¢,
s fagr sram, arfe ) I aw ¥ @
g w I 9w @ & RarfE 93 500
2, a7 =9ty oz A dewew § ) ww Owd
FEAG FT § | ¥AT rET@AT & FIH
¥ wxadraTeE #0 § 1 AfET 75 I
faFeit & AT a8 AAFT GIG AX F(
faseaT WxeT &) 38 $8 A1 A KT
W

qrdAT ¥ weHr ALT AAA A oA
T g IR XA N FET FG A
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I Y | IgT @ W 9ZN & dEw
g afsr gawr soffas @ far o
w@r & 1 97 Y a0y §, fomsr wigEm
wFqr Saar g, faak qix § = "6
fraram wadr &, fa9 o7 wvar g=t Sar
2, AR 7 OF W A T 41 G a9
Har gradt 31 AfFT N @rT R ¥
g q3a+z &, 3Ty N awwrr Faffag

g FT @ g

qamr AT g fFamm &1 9
gradt ggigaEd & fao wrgw fafacat
FFN BTN gy gA wIyr far
afer fagie Y g gravw ¥ oA
fafreet & o= & frgar waar faar mar
t? 39 Fdios dar o 9@ far qar
¢ | ¥ g g fage | aAgw
FT EWIT fFar o1 w@gr 2 gAET aga
@t g9 &, foa=¥ & o aug 7EF @M@
qrRAT § 1 g8 s+ gfAmed Afg 3

afg ag FTFHITATE FT AF-ITH FTT
wigd! &, @1 IEET qrTHfen g7 3EF
vy ¥ ST S Afge 1 g1 T qg
ATy, FUHIT GIT OF €z 2 faar a3
#YT gH AT IF 9T agA I, wWH FA
gl =AM ) U F AL A AEEy
aTE XF gAE@r FT ogrAar At qrcgien
QT FET A0 | gFT qaAq g g
FOHIT 1 HIAT AT qAGAFLT FY AAT
WY FTAT T AT e ¥ 1w war
grr ) Xfe axwT A A s §)
IGH GG KW 599 @A & | AT & o R
§ gat it & T fafwer AT & 7aw
7 fae &Y ot fasrag ®Y JY &, SaEr
faeadl ¥ aFT T 1 F FIgar
g fr 9o fagre # @iz & o qafdr g
g, Sa%r gfte ¥ s F=T aXF FA
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¥ w9 g AT w940 fagrT & s &
arraT & 9% FeArar wrgw fafaec
FIAGT ¥ JEA AN FF R wed §, g
T ag ' QF-AW AEET T FE &
fae oF &g @Ay 9 A
g HATAT U7 79 wLar &, § A 74
gedfisr @ & oY ] § | a8 #ArAg faepa
aFre Aty fasear

st wew @ wqe  (FegAds) o
garaf agm, & g & A% & amEr
g ) g& W /rer fRar

MR. CHAIRMAN ; Mr. Kapur, your
party has taken 25 minutes. Kindly be fair to
the other Members. He was the Mover, and
he was allowed 15 minutes, but he took more.

ot F®A W KT TG A gAT E
gt 97 M Fwar g wgi aga
e a1d F1gA A AT famz
gifee

SHRI N. R. LASKAR (Karimganj) : Mr.
Chairman, Sir, I will not speak much, as you
have said that there is not much time left.
Enough has been said already about the
Assam floods, and the Bihar floods also, and
the hon. Minister of Irrigation and Power is an
expert on the subject, and he knows thoroughly
about Assam and its floods and what is to be
done there, He has given usso much idea, I
think, previously also in this House. But these
ideas have never been implemented. He said
there are so many tributaries to the Brahma-
putra. The Brahmaputra itself is a big river
and we cannot control it well, but we can con-
trol the small tributaries, We can build dams
or barrages at the source itsell. These are
assurances given to the House, but he has not
been able to implement them so far. Why has
he not implemented them ? He says there are
no funds. This problem of floods in Assam is
a recurring problem. Every year we have
floods and the people are habituated to live
with them, and so we do not much complain
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about it, but then, when the floods become
terrific, we have to say semething about the
Assam floods.

This year’s floods, as has already been said
by so many speakers in this House, have been
severe and for a month the floods have been
continuing. You can imagine what terrific
suffcring the people under went and how they
can live in these conditions. How do they live?
Many of them live on house-top or some
enbankments. I invite the hon. Members, who
have not been there, to go and see for them-
sclves how the flood havoc has made the people
suffer and how the people live there. Some
people live with snakes even as their compa-
nions because of the floods, and I have scen
this myself.

Our State is a beautiful part of India. It
has rivers, hills and beautiful landscapes. But
these floods are spoiling the landscape and
everything. The economy of the State is
dwindling year after year. We are mainly an
agricultural people, and the agricultural crops
arc our only sustenance, As Mr. Kotoki said,
the loas of crop is to the tune of Rs. 6 crores a
year or more than that. How can we survive ?
How long can this Central Government be a
helpless on looker to our problems? They
have instituted Brahmaputra Commission and
we are glad of it, but the lack of funds should
not stand in the way of implementation of the
proposals of the Commission. Funds any how
have to be found out.

So many Projects have been started in the
country and they have invested crores of rupees
in them, but here is a human problem and we
are not finding funds for solving it. It is really
a sorry state of affairs. We will condemn this
sort of callous approach to this problem.

I have not much time left, but I will tell
you one thing. We have two valleys in our
State : the Assam valley, i.c. the Brahmaputra
valley and the Barak valley from which I come.
The problem of the Barak valley is a small one.
Even with regard to that small valley, they
could not implement the proposals to solve the
problem. The Barak river is a small river.
We have been agitating in this House, and
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also the Minister has been assuring us that once
the investigation of the Barak river project is
completed, they will start building a dam. The
investigations were completed a long time
back, and everything is ready. But now they
say that our neighbouring State, Manipur, are
objecting. I have Ited friends in Manip
and they have said they have no objection. It
may be the officials who may have objected.
Idonot like to say more. I want that the
Barak dam should come immediately to solve
the problem of the people who are living in
that part of the country.

The floods are almost a yearly problem in
Assam. So many river valley projects are func-
tioning in the rest of the country, but nota
single river valley project hasbeen taken up
in Assam. What more can we say about our
planners and their planning ? I request the
hon. Minister at least to see that, now that the
investigations of the Barak project are com-
plete, they begin to implement the project as
carly as possible. The people will not remain
as sad onlookers for long. They are agitated,
and the situation will become out of control if
things are further delayed.

SHRI B. K. DASCHOWDHURY (Cooch-
Behar) : Sir, we have been having a very
interesting debate about the visitation of floods
in Assam. Unspeakable miseries have been
caused by the floods each and every year.
It is unfortunate that in spite of the assurances
given and the schemes and programmes taken
up by the ministry from time to time, this
ministry is not in a position to control floods
in any part of the country, whether it is north,
south, cast or west. Tomorrow we are having
a discussion on floods in Kerala. The causes
of the floods have been explained and I
need not go into them in detail. I am happy
that though belatedly the Government of
India, in consultation with the State Govern-
ment, have come to the conclusion that there
must be some drastic steps to control floods
particularly in Assam and neighbouring arcas
and they have set up the Brahmaputra
Flood Control Commission. But flood is not
limited in our country to any particular zone,
If funds are necemsary, not only Rs. 250
crores but cven morc must be found on a
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priority basis. If necemsary Central Flood
Control Commissions like the one for
Brahmaputra should be set up in other arcas
as well.

For instance, take the ravages of floods in
North Bengal. especially in Cooch-Behar and
Jalpaiguri. It seems whenever unspeakable
miseries are caused by vistation of floods, the
Governors, officers and ministers take the
chance of flying over the affected areas in
helicopters. But that does not stop the miser”
of the people. So far as North Bengal is
concerned, as far back as 1905 and 1906, the
then Chief Engineer decided that to stop the
floods, there must be two big schemes for
Bengal. Bengal is one of those parts of the
world where we have enough water wealth
but we are not in a position to control it to
the benefit of humanity at large. The two
big schemes that were decided upon in 1905
and 1906 were the Karnafuli dam project and
the Teesta Valley dam project. Later on,
in 1924, the Teesta Valley project was agaio
considered. In 1945 and 1946, a tentative
scheme was prepared at a proposed cost of
Ps. 53 crores. Reference can be made about
this. On 11th December 1946, a scheme was
prepared for the Teesta dam project by Rai
Bahadur A.N. Khosla, Consulting Engineer
to the Government of India, Waterways,
Irrigation and Navigation. It has been stated
here that a plan or scheme for the conserva-
tion and regulation of water of Bengal rivers
bhas been prepared and the first stage is the
Teesta dam work which is the most productive
one, About the Teesta dam work, it says that
it will give :

“complete control of floods in the

Teesta river by storage of surplus supplics
at the Teesta dam for equalising supplies
in the river throughout the year ;

a navigable lake 50 to 60 miles in

length, providing cheap transport for tea,
forest and other produce of the area

concerned, and facilities for fish culture,
wild life and recreation ;

over half a million kilowatt of cheap
electric power for use in rural and urban
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clectrification, electrification of railways,
manufacture of fertilizers and for other

industrics such as paper, sugar, copper,
tea drying etc...... "

I do not understand what has happended to
this scheme or why the Government of India
kept this scheme in cold storage, knowing
full well that this causes all these floods.

In 1968, something unthinkable, something
unprecedented happened and in that flood
more than 20,000 persons died and many
more were rendered homeless. Though an
assessment has not yet been made, it was
stated that in the great October flood of 1968,
morc than Rs. 100 crores worth of property
was lost. In North Bengal alone it has been
estimated that on an average Rs. 3 crores to
Ras. 4 crores worth of property is damaged every
year in 3-4 districts, The Minister Stated
that the loss in Assam because of the floods
is more than Rs. 10 crores. In the case of
North Bengal on an average itis Rs. 3 crores
So, if we calculate it
for the last ten years, it comes to about Rs. 30
crores. In 1968 it was morec than Rs. 110
crores. So, it comes to a total of Ra. 140
crores.

to Rs. 4 crores per year.

In 1968 the Prime Minister and then
Finance Minister visited North Bengal
particularly Jalpaiguri and Cooch-Behar and
stated that these heavy floods must be con-
trolled and for that finance will not come in
the way. So, these promises and assuraces
have been made.

In 1969 they prepared a draft scheme,
which was discussed at the meeting of the
Ministers of Irrigation at Nainital ; according
to that scheme five measures should be taken
to control floods in the North Bengal in
a proper manner. This is the report that
I have received from the Consultative Com-
mittee report :

“A draft flood control plan for the
following rivers has been drawn up by the
State Government, in consultation with
the Central Government, as longterm
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measure in North Bengal, which has been
approved by the Central Water and Power
Commission."

That plan says :

Master Plan for Teesta Rs. 11,400.00 lakhs
Master Plan for Jaldhaka Rs. 941.00 ,,
Master Plan for Raidak Rs. 3,085.00 ,,

Master Plan for Torska Rs. 2,830.00 ,
Master Plan for Maha-

nand Rs. 182.00 ,,

The total comes to Rs. 184.38 crores. That was
the draft scheme. It has been adequately ex-
plained and sufficiently represented to the Cent-
ral Government by the State Government that
these are huge schemes necessary to save the peo-
ple from the unspeakable miseries from which
they suffer every year and that because of their
limited resources, it is not possible for the State
Government to take them up and so the
Central Government should come forward
to help the people by taking up these schemes.
This has also been brought to the notice of
the Central Ministers and the Prime Minister
from time to time. I do not know why these have
been placed in cold storage. Evenin this scssion
there was a question about the serious damage
done by Teestariver every year and the reply
given was that it was the concern of the State
Government. But, in the wake of the October
flood of 1968, the Ministers of the Centre did
not say that it was the concern of the State
Government ; at that time, they said thatit
was obviously the concern of the whole nation
because it was a national calamity.

This entire region, I would repeat and
reiterate, is probably the most fertile area in
the whole world. You will not find any
parallel region in the whole world. There
may be some other spots which are giving
oil but in the castern region we are giving tea,
petroleum, coal, tobacco, jute and many other
agricultural products. Both Assam and North
Bengal, combined together, produce more
than Rs, 1,500 crores of wealth which the
whole of India is enjoying. What is more, the
produce of that region has been sold at certain
standard price throught India. You arc
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getting tea throughout India at standard
prices ; you are getting tobacco at standard
prices ; you are getting petroleum at standard
prices ; you are getting other things at stan-
dard prices, but do the people of the eastern
region get sugar and other commodities that
are produced in Western and Southern India
at standard prices ? I would like to emphasize
that as these people are producing more and
more wealth and are getting a standard price
for that wealth which they produce-tea, tobacco,
petroleum and other things if necessary, the
Government of India should come forward
to provide more and more funds for control-
ling floods in this area, both in North Bengal
and in Assam, having accepted this master
plan project.

&t e s wqX (Femaiia)
gwiafa #grea, & a4t smarw AT Fmw
& g9 ofe ¥ orar g, @t ewe aga
wareT g0 & &t -wf m oA sy
graar g e 39 ¥ ¥ A & fraw
g% g ? gefav a1 arg & &
@ §, g9- 1 a7 £ T /T A0H §,
F¥1 adf qeat 8, I f IAET A TAT
%3 &, I99 W1 A1 WA §, @ e
Mardiam g g fas @y &
T 7§ afew g Fak o g
@ q0% §—ar fafar ag gev 3

23 af AT F P W, w@IT ¥
AFT A aF W fgwremm o,
foad oy & fafes ww & 5 g
Fegy M gk GEF F §A afE &
g AT § — WT AT IF I§N fAY
#rE qTEIT HIT AN FA1AT 2 7 GIKIT
ArEzy T ¥ §, AfET FrAy 9z
TZaT §, I (FIHIAFZ £ AT g Ay
% 98 ST A ¢ ar e 9 gfg
AN o gma Agi Y el srpfs
faaferat ta 3w & &t & fF ¥@ gowTC
® foaadt o g i a1, Ag sW Y
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& gwwar g 5 oz faaga fewas
Ao g fF gere G| et g3, S
feags usha oo §, @F 2 78 ara-
FUY wgedt F ftaq ¥ areqs @ §
QHY TAEAT F1 TTA ZEH AT F AT &1
a7 faafe ot &, 99 T9@ og qF
gFeT @AY &, AfFR SwF wm ya
I & |

# g% 9gar § 5 agyr & AF
AT 9F A fgAEg & qAY aFarar
§, #T CO&T MOIAT AFIT F 8 B,
IGFT aigA & {77, IgFT T FW F
fax, 3aq qAar &Y e W F fa@
gWA F47 39EqT &' 2 7 I QA F
feaf s gr gaEs § IO §FF E,
o IIAIN H IAST FH F AT 64
& gAr agi el w1 w41 ALY R, AfwA
qar gl & & ag @R @At faged
i & ? W@ a% ArgrE, Atd qard
A ad-fagre srarr §, T @ g
gfezsror & aga fagg gm & agi &
feafa 1 3 gg a1z 3z F@EHR AR
AR gary § 1 39 & F oA faaw
g, a1 ga% fay agr & o @l aof
a% Mot Wh 1 W g # f &agar
At § fF s fage & 7 9@
W& fag s o qeEw &1 oW
AwAr 991, IaF A7 Frgd w97 @«
f5ar w3, Ia®T IIqmT Ag8 g1 T Wr 2,
a7ifw a7 9T F FAT F FIOT qZF 9
Jezd Sara W AE a7 @f & oqvEE
qiwEr W A S W@ & SIS QU
FIA N ZAF 977 FET AL 1 AT
agl X AT-Ffew 9T Fw F AR A
grwarat &1 vy qu frar S 7@
9T 99T | &% gEar § & faard o
& awdr )
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It a3 ¥ A A A wfwEarT
FT I AT N drear A, AgERT
AZY AT FAFE Afear fguraa A g, F
afzar gforar o & g gra gas "=y
2 A fag gmH ¥ wiar g, I IR
F1 4 qEA TF AT AT ¥ AT geATAq
¥ famga arary fasdg wgar &, sy
#T AT gt § @A § AN gAAr 2\
FIIEEAT &1 & q3rqd ¥ zard §
nqT g1, M TIT QT AT HIA  FATH
AwAgrarm g, gwd wa o F
%737 3X 7% §, wa-faa A7 wIET 9%
%5 gu €, 9A% #aqy fedr St g 9T
FF U §, IARr @ArT AGN TEWEAT oA
qFAr, FF0 AATY K AT AL T A
3a% fag fret awg ) feats agam &
SOFEAT &, 7 UAA, qF GgAAT AT W@
g AT T & IF fAFra7 w7 sygeqr AN
A AR QT & 5 oaww Fgi
1 FIFT L A &, WA F WY
qAa F1 fmaedr qare g & g4
a1 &1 faaar v fgar 9@, famar
aa faRr wr A1, ag W T 0 AT
T/ atg q AW gt @ ar § FgAr
g1 g fF ag It w48 FFw 1 ad
g, faard sqaear ) qr@ &, A Sl
& Siraq F1 A F I &, TA IR
Fgg W ag g aFAr) 983 FWI
qA(AT FT T qredr §, g agrar
g7 WraeEw dd §, H FrA g
I9T | gafEd fagar weR g1 aF—ag
UCT FT Y TGH FHET §—ATE Fog 10
& fad ares faa o2 g qaET Tifgd
AT ALY § T qF F A7 Fhaw
FAr Tfgh |

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): Mr. Chairman,
Sir, I would like to thank the hon. Mcmbers
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who have participated in the discussion and
drawn attention of the House to a very import-
ant problem of the country. As the time is very
short and we are already sitting late, I will not
be able to answer warious points that the hon.
Members have raised. But I would try to cover
some important aspects of it, particularly, in
regard to floods in Assam.

One of the things which the hon. Members
have mentioned is about the utility of embank-
ments. In any flood control system in the world,
it is not correct to say that the world has rejec-
ted ernbankments. I find embankments are most
important and they play a vital role. In fact,
in Assam itself, we have constructed 2000 miles
of embankments since Independence.

SHRI HEM BARUA : I may point out that
the Bhagwati Commission has said about the
futility of these embankments.

DR. K. L. RAO : These 2000 miles of em«
bankments have protected a vital and an ex-
tensive area. This year, we talk of damages in
Sibsagar and various other arcas. It is not due
to river-flow coming in. That is entirely because
there have been breaches in the Brahmaputra
river. There have been breaches in various
places, in Diessang arca and others. Supposing
these branches had not occurred, there would
have been no damage in Assam. Itis on ac-
count of these breaches that this damage has
occurred.

SHRI DHIRESWAR KALITA : Will you
make an enquiry into the working of these
embankments ?

DR. K. L. RAO : Then, one hon. Member
asked what they arc doing in China. But for
the embankments, half of China would have
been under water. The only way in which
they are controlling rivers is by constructing
excellent embankments.

Take, for example, the Kosi itself. The hon.
Members are not aware of the facts. I am
surprised when thehon. Members say that the
western Koai canal will control floods of Kosi
river. It is most surprising, The Kosi carries
a flow of 700,000 cusccs of water and the
western Kosi canal can take hardly 7000 cusecs
of water. In fact, at the time of floods, we will
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not allow the water of the western Kosi canal
to run out. Otherwise, it will flood Darbhanga
area and other areas. It is very unfortunate the
hon, Member does not know the facts. I would
request the hon. Member to discuss that matter

with me and I can give the correct informa-
tion.

Then, another hon. Member said that the
Kosi floods have not been controlled, That is
not correct. If today north Bihar is prosperous,
it is entirely due to the Kosi embankments.
Kosi embankments bave been standing very
well. If only the Assam embankments have
been constructed in the same way as the Kosi
embankments. Assam would have been very
happy. I would have been very happy with
the Assam work. Unfortunatety, in Assam two
things have happened. One is after the floods
of 1950 the bed has risen and when the bed
has risen, the river has become very shallow
and when the shallow river has become wide
and when the river bed has risen, the flood
ravages have become intense. If the embank-
ments were not there, more areas of Assam
would have been flooded and flooded very
badly. Therefore, the embankments had to be
strengthened. I agree that the embankments
are not correctly sited, in some places and
wherever the river is very weak, for example,
the tributaries, the banks are over flown., They
are not breached. For example, in Pagladiya
area and Puth Mari which are the most serious
where out of Hs. 10 crores, Rs. 6 crores of
damages have occurred there were breaches of
the banks. Why ? Because there is a railway
bridge and under the railway bridge the water
way was very insufficient. It is just like
Jalpaiguri and the water way has to be widened
and has to be extended so that the water does
not pile up in front of the bridge causing the
breaches in the banks, Therefore, the solution
for the Pagla area and the Puth Mari area is to
have a wider water way under those bridges.
The other day we had a discussion with the
Railway Engincers and the Railway Ministry
and I have written letters to the hon. Minister
for Railways that these should be taken up
immediately and completed in the next two
seasons. It takes two scasons to complete these
bridges because it has to be done under traffic
conditions.
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So, what I am submitting is that the banks
have got to be maintained very carefully.
Maintenance is the best safeguard. There is a
Chinese proverb. Embankments without proper
maintenance is like having no embankments at
all. Itis as good as no embankments. In fact
it is more dangerous. People feel certain
security which is not there. For example, in
Puth Mari embankments there is no road on
the top of the bank. How can people go there
when it is raining? How can you expect any
human being to go and maintain the bank ? Tt
is impossible. There is no flood warning. There
is no telephone system. There is no lighting.
It is all complete darkness there. How can you
expect anybody to go and say that heis
patrolling the bank ? Therefore, one of the
things that I have insisted in that area is that
they should construct roads on the top of these
banks. They should have lighting system in
the vital places and they should have a trained
staff. At the moment they say that there is one
man for every kilometre. What can that man
do ? This is not the way this should be done,
There should be a telephone system and it is
going to be arranged.

I hope with the setting up of the Flood
Control Commission we would make an impact
in this area. I hope by the end of two years
we should be able to say that this area will be
free from floods. After all Pagladiya and Puth
Mari rivers have very little water. Itis of the
order of thirty or fortey thousand cusecs which
we consider a very little amount of water. The
rivers are going through a densely populated
arca and very rich area and breaches occur re-
sulting in damages. We have closed the
breaches in Pagladiya. We have closed two
breaches in the Puth Mari area. One more
breach remains in Puth Mari area. That is
going to be closed tomorrow or the day after.
I quite agree that the maintenance of the banks
has got to be done and the banks have got to
be maintained, strengthened and brought to
the proper section and that is what is required
immediately in the case of Assam flood control

programme,

Then the hon. Members referred to erosion.
Quite correct. In fact in the main river it is
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erosion that is causing trouble. Inthe tributaries
it is the breaches. In the main river it is
crosion. Erosion is one of the most difficult
subjects in the world. It is very casy to say:
‘Why don’t you put stone spurs’. In Dibrugarh
we have stone spurs, Nearly four to five crores
of rupees had to bespent. If you want to do
like that, it is impossible. The whole river
cannot be provided with spurs like that. At the
moment, for examples the hon. Member
said that Dhubri has not been attended to. We
have taken up the work there and we have spent
so far nearly half a crore of rupees on that. Silt
comes from various places and we have to take
steps to see that soil erosion does not take
place. Erosion is a very difficult thing to
control ; even in such a nice river like Ganga
crosion takes place. There are number of places
where erosion is occurring in the Ganga. This
is one of the important subjects and I will try
to get maximum information from all countries
of the world. I have visited some of the
Research Stations on erosion in Georgia in the
USSR and I am now hoping to send out some
people to find out what measures we can take
in order to reduce at least some of the erosions
that take place.

Somebody said, why not cooperate with
Pakistan. Itis very useful. We should be good
friends, especially with our neighbours. With
Pakistan I have been thinking of this for a
long time, that we must have complete coopera-
tion in the matter of floods control. We are
most earnest about it. One of the hon. Mem-
bers referred to Barak project. When it is
constructed the people who will be benefited
most will not be those of India but of Pakistan
and that is why Pakistani fricnds, when they
meet us in international conferences etc. ask
about this, Therefore in the Brahmaputra, if
we have a specific project in a particular section
they could very well share in that. But the
main problem is, we have no specific project.
It is not that the whole water of the Brahma-
putra comes from China or Tibet. Only
one-fourth of the river comes from the top.
The balance of it, that is, three-fourth is
gathered in its 550 mile run in Assam, NEFA
etc. The only way in which we can control,
apart from embankments, is to have storage
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capacity. In Yangtse in China they have
constructed very big detention bases. They
are very big basins which submerge 3 lakhs of
acres and we cannot think of that in Assam
where so many people are living by the side of
the rivers,. We are trying to have a detention
basc in Pagladiya river. But construction of
reservoirs of at least 40 million acre feet capa-
city equal to 8 to 10 Bhakra Dams will be
required for effective control. Once a project
is constructed it will be multi-purpose ; it will
be producing large amount of power and so
on. When you have to construct any dam in
that arca you bhave to do it after proper in-
vestigations.

Mr. Hem Barua said that Assam was neglecs
ted. Infact I will
tell you what happened ; there was no  study
of the detailed problem by these various com-
mittees which studied this problem in gencral ;
not a single one had studied this problem in
detail. That is the difficulty. In fact, it is
with a view 1o rectify these defects, to have very

I won't callit neglect.

thorough investigations and havea scheme
preparcd that we have constituted the Brahma-
putra Flood Control Commission.

Shri B, K. Daschowdhury was very angry
that the Tiesta Dam had not been built.  But
what is to be done? Itis truc thatin 1950
or 1954 they thought ofa dam there. But
when the investigations were made, it was
found out that the site was most unacceptable
and further the geologist said that we could
not construct a 700 feet high dam there, We
have reccived recently a proposal from . Bengal
that a dam on the Tiesta should only be for
power and not for flood control at all. It was
a proposal to have a power dam only and not
a dam for flood control ; it was just a run of
the river scheme. Thatis how the difficulty
has come in. Some of the Members have been
very angry with me on this score, specially the
two or three Members who spoke last, but I
can assure them that any scheme which is tech-
nically sound will be taken up.

SHRI B. K. DASCHOWDHARY 1 Who is
to prepare the scheme ?

SHRI N. K. SOMANI : He has to prepare
the scheme.
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DR. K. L. RAO: The main trouble in
regard to the Barak Dam is that we have not
been able to come to any conclusion regardi ng
submersion arcas,

Take, for instance, the Beas Dam. Iam
most anxious about the construction of the
Beas Dam. But the problem is one of submer-
sion of the people. It is a big problem,
because the area belongs to another State.
In the case of the Beas, the Pong Dam is most
important for our country, and a number of
hon. Members have been very carnestly sugges-
ting that we should stop the waters to Pakistan
flowing from the Indus river system. I am notable
to ensure that because I am not able to proceed
with the Pong Dam, because Himachal Pradesh
is objecting very strongly against the submer-
sion of its arcas.  We are trying to go on trying
to get the things together.

SHRI JYOTIRMOY BASU: Why does
he not ask his (Government to give him suffi-
cient funds? Why does he not exert himsell
in that regard ?

DR. K. L. RAO: In West Bengal and
Assam, as Dr. Ram Subhag Singh has said, soil
conservation is very important, Especially in
North Bengal, it is very important. We had
sct up an inquiry committee in 1968 to look
into the fluod problems.  They suggested that
Rs. 80 crores must be spent for this, and out
of that, Rs. 50 crores were to be spent on  soil
conservation,

SHRI B. K. DASCHOWDHURY: In
1945-4G there was a good scheme which had
been prepared  and all the details had been
drawn up. [ think he can have all the details

from his office.

DR. K. L. RAO: For all these things, we
must have complete details. Unless we have
a detailed scheme, we shall get into trouble
and we shall not be able to go ahead,

AN HON, MEMBER : What had he done
for 20 years ?

DR. K. L. RAQ: In 20 years, this country
has done much more work than any other
country. We have spent Rs. 200 crores on
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flood protection, and this expenditure of Rs. 200
crores has done much more useful work in  this
country than anywhere else. We have raised

our food production.

AN HON. MEMBER: What about
Assam ?

DR. K. L. RAO: In Assam itself, there

is a committee which has gone into the ques-
tion of the usefulness of the embankments and
they have said that they have been most  bene-
ficial,

SHRI DHIRESWAR KALITA:
diate it.  (Interruptions)

I repu-

DR. K. L. RAO: Ido not wantto cnter
into those aspects now. Sofar as Assam is
concerned, the main problem is one of streng-
thening of the cmbankments, construction of
the embankments, maintenance of the embank-
ments, and drawing up of proper maintenance
schedules for embankments and construction
of reservoirs, if it is possible. That has got to
be investigated.

SHRI HEM BARUA: Canhe not draw
out the excess flood waters to some other drought-
affected areas in India?

DR. K. L. RAO : If theat were possible, we
would certainly have done it.

SHRI B. K. DASCHOWDHURY: Why
not connect the Brahmaputra and the Ganga
by a canal?

st A@T A S ;- & oF g
FCAN ATRAT § | Fore ag & a9 aqrgs
qrET FAT FL AT F AGA § FEA AT
A TG E A0 IE AW Y (Y AATFT
gl THYE 9T §, A ¥ SEW §IsT
ofigr & aff & v gwy 7 sy
sawt q frgmaa § & ar a3 &
qr§9 97 §T IEHT X W F IgAE
T GFT § |

AUGUST 13, 1970

in Assam (Dis.) 388

DR. K. L. RAO: The hon. Member has
got some good ideas on the subject which I
would like to discuss with him separately as it
would take time. For carrying away water,
there must be a certain level. It is only ina
few cases we can pump the water out. And
how much can we do? It isa very small
quantity of water that canbe carried away in
this manner. We must remember that the
Brahmaputra carries a very huge quantity of
water as it is one of the largest riversin the
world.

SHRI JYOTIRMOY BASU : In the Indian
Water Transport Survey Committee, we had
strongly suggested that the Brahmaputra should
be made a national waterway so that its main-
tenance and conduct should be the responsi-
bility of the Central Government. The State
Governments are no better than municipal
oflices in this respect. They have no funds.
The Central Government have ruined them in
the last 20 years.

DR. K. L. RAO: Navigability of the
Brahmaputra 15 one of the investi-
gations they arc going to do. I have gota
complete scheme drawn up.

We have set up this Commission with various
advisers and consultants. I am expecting two
American advisers in  the next two or three
weeks to give us some ideas on this. I am
also trying to get some people who can advise
us on this question of soil erosion and river
erosion,

SHRI HEM BARUA: Some foreign ex-
perts had  already visited that arca and made
some recommendations,

DR. K. L. RAO: Yes, but their reports
are not such on which we can take any action.
A detailed scheme is necessary. They have
said this should be done and that should be
done. That is not enough. If I had a detail-
ed scheme already, I would have been quite
happy to proceed with it.

Coming to dredgers I forget to mention it
earlier—they have got a very limited value and
limited function, because we cannot use
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them for the sake of construction or removal
of sand in the river or anything likc that, If
you think that you can lower the river bed by
10 fli. by using dredgers, it is impossible,
What we can do is that whenever there is pres-
sure on the banksat any point, then we can
try to relieve that pressure by dredging a
channel just nearby and divert the water to
that extent. That is what we want to try.
We have ordered two very big dredgers. But
from the indigenous angle, it has to be manu-
factured in this country. That is why there
has been some delay. Ifit was possible to
purchase dredgers from outside, it would have
been quite casy to do it and get on with the
work. I thought of diverting one or two dred-
gers from Farakka, but they are small ones.
What we want is the gigantic type of dredger
because the moment you start dredging, it
should not be filling up.

SHRI HEM BARUA: When Shri Hafiz
Mohd. Ibrahim was the Minister, he had
stated on the floor of the House that dredging
would immediately be taken up in the Brahma-
putra.

DR, K. L. RAO: AsIsaid, it has gota
Take, for example, Dhubri.
The river there isat right angless I have
inspected the site. It is very difficult to control
erosion there. Unfortunately, in Dhubri
another thing has happened. Dhubri  proper
is at a high level. But some of these business
people went and occupied the bed of the river,
the sand banks etc. We have put up some
stone spurs and have already spent more than
half a crore of rupees. We are going to spend
another crore.  If a dredger is available there,
we can try to turn the river, just dredge another
channel and try to divert the river, ifitis
possible, for a very short length. That is the
idea. Anyway, I have been trying to remind
suppliers and actually, while the official date
of delivery is middle of 1972, they have promi-
sed to give one of the dredgers in the middle
of next year. But it has a very limited wvalue.
Members should not feel that the whole
solution lies in that.

limited wvalue.

SHRI BEDABRATA
it should be tried.

BARUA: At least
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DR. K. L. RAO : That is right,I am
mysell very anxious about it. (Interruptions)

We have set upa Control Commission.
One of the main troubles in Assam was that
there was inadequacy of staff and inadequacy
of funds, both the things were there. There
was only one Chicf Engineer and he was statio-
ned at Shillong. Now we are putting Members
and Chairman with more than the rank of the
Chief Engineer, nearly four of them at Gauhati
and in a number of circles all along the river.
Formerly there was nobody in the valley, Now
there is a huge amount of staff, because we
require a very big staff to watch the behaviour
of the river and gather the necessary data. So,
we are trying to make up the deficiency of the
staff and deficiency of funds also to the extent

possible,

SHRI HEM BARUA: Deficiency in the
number of the staff.

SHRI BASUMATARI : Calibre also.

DR. K. L. RAO: I will not say that,
because the Assam cngincers are very capable
people. Of course, we are trying to give them
training as every engineer has to be trained

and refresher courses are being organised and
50 on.

Hon. Members were saying fthat they saw
some building on the way to Shillong occupied
by some people. That is because we have
shifted the researchstation to a lower place,
for having a big model of the Brahmaputra.
There is a hydraulic research station lower
down naer Gaubati. One of the Members
appointed in the Brahmaputra Flood Control
Commission is one of the top ace men in
hydraulic model studies, I hope that with the
help of this scientific, technological assistance,
it will be possible for us to find a good solu-
tion. ’

Hon. Members were saying that there
was no co-ordination between the Ministry
of Irrigation and the Ministry of Agriculture.
There is no such thing. In fact, the Soil
Conservation Adviser works under the Minis-

try of Agriculture, and I requested him and
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the Ministry of Agriculture to send
people to draw up a detailed scheme, not
a general one, for us to implement.

some

SHRI LAKHAN LAL KAPOOR : What
about the Mahananda ?

DR. K. L. RAO: Hon. Members have
said that the Prime Minister sent only
Rs. 50,000 and so on. It is just a token.
We know fully well that a few rupees like
that would not help. Then Shri
Chandra Jha said that nothing was given
to Bihar. All sorts of things are said in
cxcitement  without  understanding  facts.
Prime Minister has given Rs. 25,000 to Bihar.,
Ttisjust a sort of token and nothing more
than that. For rclief, the State Government
itself has granted Rs. 30 lakhs in the form of
taccavi loans etc. and another Rs. 10 lakhs
for medicines. Nearly Rs. 40 lakhs they are
spending. They will continue spending more
and more.

Shiva

Members were
about Central assistance. In accordance with
the rules and procedures, a Central tcam is
going to Assam on the 24th of this month.
They will assess, try to find out exactly what
relief is required, and we will give money.
This is the standard procedure.

Some hon. asking what

AN HON. MEMBER : It is too late.

DR. K. L. RAO: Tt is not late. The
State always advised to
spend as much as the situation requires and
the money will be refunded.

Governments are

SHRI B. K. DASCHOWDHURY : Are
you sending any team to North Bengal ?

20 hrs.

DR. K. L. RAO: The hon. Member is
very persistent about North Bengal. In North
Bengal we have appointed a committee as the
hon. Member is aware and they have sub-
mitted a report. The Committec’s recommen-
dations have been that the bridges' openings
must be increased, i, by the Railways and

the Ministry of Transport. They suggested
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construction of banks ; that is estimated to
cost nearly Rs. 25 crores ; soil conservation is
estimated to cost 50 crores and bridges are
estimated to cost Rs. 5 crores. These are their
main recommendations. Hon. Members must
be aware that flood control works are part
of the State Plan and are not in the Centre.
All that we do from here is to give asort of
a technical assistance and co-ordination work
andsoon. I find the West Bengal Govern-
ment has not provided any money for flood
control work in North Bengal.

SHRI B, K. DASCHOWDHURY : How
can the State Government provide Rs. 80
crores or Rs. 100 crores ?

DR. K. L. RAO : No buady expects them
to do that. All thisis not to be spent in one
year 3 it will extend over a period of 10—15
years. There must be some token provision.
I have taken it up with the West Bengal
Government.

SHRI JYOTIRMOY BASU :
given the State Governments a deep burial
in 22 years.

You have

SHRI LAKHAN LAL KAPOOR :
about Mahananda flood control works ?

What

MR. CHAIRMAN : There is no end to
it. Let him proceed.

DR. K. L. RAO : The most difficult flood
problem is in Assam. We have so far spent
about Rs, 22 crores or so on the Brahmaputra.
Itis not adequate. My only request to the
hon. Members is that we should not dis-
courage the stafl that we have appointed but
they should encourage them and see that
they carry out this investigation in the next
two years with rapidity so that at the end of
two years, hopefully, we shall have some
material on which to formulate a scheme and
include it in the next plan. Iam sure in the
next plan we shall be able
adequatc funds so that a dent is made in
controlling this great river. This is one of
the very difficult riversand there is no use
minimising the problems and promising

to provide
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something which cannot be done. It will
be my privilege, and a great one too at that,
to be of any service in the control of this river
and I am anxious in the next one and a
half years when I shall be dealing with this
subject to see that some solid foundation,
some solid data collection is made and some
plan is formulated so that we canstart im-
plementation of the scheme. In the case of
Assam, the difficulties of floods are well known.
The question is one of obtaining sufficient
amount of data so that we try to draw up a

Tej Kumar Pres, Lucknow, 24-9-70
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correct masterplan and see that when we
implement it shall not be subject to any bad
effect but that it will result in the control of
these floods to a large extent and reduce the
suffering of the great people who inhabit that
State.

20.05 hrs.

The Lok Sabha then adjourned till Elsven of the
Clock en Friday, August 14, 1970{Sravana 23,
1892 (Saka).



